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No. UD-E(3)-8/2017-V
Government of Himachal Pradesh
Department of Urban Development

\/ The Registrar General
National Green Tribunal

Faridkot House, Copernicus Marg
New Delhi-110001

To

Dated, Shimla-02, the \8 - 03 .2026

Subject:- 5™ Six Monthly Progress Report in O.A. No. 606/2018 in respect of state
of Himachal Pradesh.
Sir,
In compliance to the directions/order dated 16.03.2023 passed by Hon'ble
National Green Tribunal in O.A No. 606 of 2018, kindly find enclosed herewith the 5" six
monthly progress report with regard to solid and liquid waste management in respect of the
State of Himachal Pradesh, please.

This issues with the approval of Chief Secretary, Govt. of HP.

YOUI’b talthlull}

(fa/u?abh Jassal}

Special Secretary (UD) to the
Govt. of Himachal Pradesh

Enclosure- As above, dated Shimla-171002, the ‘ Y. 03.2026

Copy to:

. Secretary, Ministry of Jal Shakti, Govt. of India, 1st Floor, Major Dhyan Chand National
stadium, India Gate, New Delhi-110002.

2. Secretary, Ministry of Housing & Urban Affairs, Nirman Bhawan, New Delhi- 110001.

3. Member Secretary, Central Pollution Control Board, Parivesh Bhawan, East Arjun
Nagar, Delhi-110032.

4. Director General, National Mission for Clean Ganga, Department of Water Resources.
River Development & Ganga Rejuventation Minsitry of Jal Shakti, Govt. of India, New
Delhi-110002.

5. Adviser, PHEE, CPHEEO, Ministry of Housing and Urban Affairs Nirman Bhawan,

New Delhi-110001.
Spegial Secretary to the

Govt. of Himachal Pradesh
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Submission of 5t Progress Report in compliance to
Hon’ble NGT Order dated 25.08.2025 passed in O.A. No.
606/2018 (I.A. No. 163/2021).

The case titled “Mrs. Almitra H. Patel and ANR. vs. Union of India & Ors.” on

Municipal Solid Waste Management and other environmental issues has been filed in
Hon'ble Supreme Court of India in the year 2014 and after hearing the same, it has
been transferred to Hon'ble NGT vide its order dated 22.12.2016 and registered as OA
No. 606/2018 in Hon'ble NGT.

The Tribunal in its order dated 16.03.2023 has directed worthy Chief Secretary to file
the six-monthly progress reports with verifiable progress.

Subsequently, six monthly progress reports for August 2023, February 2024, August
2024 and August 2025 have been filed by the Chief Secretary. The 5t six-montily
progress report in compliance to directions issued by Hon'ble NGT is as under:

[A]. Sewage Management

Liquid Sewage Management

SL Point Reply
No.
. | Estimated sewage generation is | The details with regard to household

9386 MLD and treatment| connectivity for sewage management. as
capacities of 137.163 MLD have desired by the Hon'ble NGT, are
been created. Excessive capacities | enclosed as Annexure-L

are created in connection of

. ; : The details with regard to household
Projected Population, growth in

connectivity Action Plan for completion
peri urban areas, etc. We observe R p

of Household connections are enclosed
that absence of long-term

as Annexure-IL
planning and maintenance of S

and inflow of low quantity | The details with regard to upgradation

sewage and poor household | ¢ 46 STPs to make them functional and

connectivity will hamper the operate at optimum capacity are

operating. Details ~shall  be| o, )5sed as Annexure-IIL




SL. Point Reply

No.
provided with regard to
household  connectivity  and
upgradation of the STP to make it
functional to run them at
optimum level.

II. | Disclosures made in Annexure-I | The details for the current figures of
(page 759-761) are not clearly | existing treatment capacity and its
bringing out existing Gap and the | utilization for each ULB is filled in the
timelines. Instead of dependency | table provided by the Hon’ble NGT
on Projections, disclosures should | headed by the Sewage management in the
give current figures, existing | State.
treatment capacity and its level of
utilization for each ULB along
with action plan.

I1L. On reading the disclosure on page | Action plan for the completion of the
752, we find only 48,730 House- to | household connection is enclosed in
-House connections are | Annexure -11I,
sanctioned against total target of
73,518. Action Plan for completion
of house hold connection be
provided.

IV. | We find that performance results | In this regard, it is submitted that

of STPs disclosed in Annexure III

768-791) indicate non-

(page
compliance and mode of disposal
of effluents is not disclosed. We
also find that Rs 8.28 crores

environment compensation has

Environmental Compensation amounting
to ¥ 10,07,46,441 has been imposed on
various STPs, out of which ¥ 3,52,59,713

has been deposited to dated. The STP-wise

details are enclosed as Annexure-IV(A).
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Sl

No.

Point

Reply

been imposed on 22 STPs but
there is no disclosure about the
EC recovered. Outlet treated
waste analysis of STP be provided

with microbial analysis.

Further, the analysis of treated wastewater
from the STP outlets, including the
parameter of Fecal Coliform, for the
month of January 2026 is enclosed as

Annexure-IV (B).

Annexure IV- (page 793) clearly
indicates violations of Water Act
and order of Hon'ble Supreme
Court in Paryavaran Suraksha as
out of 74 ULBs, only 15 ULBs are
having valid Consent. The State
Board has also not taken required
actions and merely stated that
applications are either Rejected,
Under
Applied, etc.

Process, Returned, Not

As on date, in Urban Areas, 48 STPs have
valid consent from the State Board,
whereas 24 STPs do not possess valid
Consent to Operate. The STP wise status is
enclosed as Annexure-IV (C).

The State Board has issued a letter to the
Jal Shakti Vibhag and SJPNL directing
them to ensure that the concerned STPs
obtain consent from the State Board. The
said letter dated 10.09.2025 is attached as
Annexure IV (D).

VL

Ring Fence Account: We find no
disclosure of details on utilization
of Ring-Fenced amount (Rs 137.52
crores) except disclosing balance

of Rs. 18.29 crores (page 757). We

direct that proper allocations

should be made to each ULB for
waste

sewage and  solid

management and  disclosing

timelines.

The details of the Account, as per the table
prescribed by the Hon'ble NGT, are

enclosed as Annexure-V,




[B]. Solid and Legacy Waste Management in Urban Sector

As per the directions issued during the personal hearing on 07.11.2024, the status of
Legacy Waste and gaps in Solid Waste Management has been reviewed by concerned
Administrative Heads at their level. Further, Principal Secretary (UD) is also reviewing
on a biweekly basis. Accordingly, necessary directions are being issued to eliminate the
gaps. ULBs have made their sincere efforts to eliminate the gaps in processing of Solid

Waste and clear the Legacy Waste. The progress made in the last six months is as under:

Solid Waste Management:

Status As on February 2026 | As on February 2026
Existing ULBs Newly constituted ULBs
Total No. of ULBs in the | 76* 15 Newly created ULBs
Stat
e 60 Existing ULBs *One ULB Namely Nagar
Panchayat, Bir has been
constituted on 10.03.2026
Total No. of Wards in | 551 Yet to be Assessed
the State
Estimated Quantity of |398.34 TPD 21.096 (as per estimated
opulation
MSW Generated (TPD) (Wet: 195.66 & Dry: pop )
182.60
Inert: 20.09)
Estimated Quantity of |398.34 TPD Solid Waste Management (SWM)
MSW Collected (TPD) j([\fg\/zeéol%.% & Dry: mechanism is presently under
Inert: 20.09) institutional establishment and
Quantity of MSW |397.95TPD phased implementation
Processed (TPD)
Gap in waste processed |0.39 TPD (only in
(TPD) wet waste
processing Le.
Karsog, &
Nirmand).
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Wet Waste:
Presently, the wet waste is being processed through organic waste composters/Pit

Composting/Composting drums/ Biogas/Gaushala/Piggery and in rural type of setup
of ULB wet waste is being used at their own.

Organic Waste Convertor: The nos. of days to be taken for Treatment/ Final Product
generation is around 15 days in OWC. 1 TPD capacity OWC is having approx. 15
Tonnes capacity and the final product is generated after 12-15 days.

Pit Composting: The nos. of days to be taken for treatment/Final product generation is
45 days to 90 days depends upon the temperature of the site. The nos. and capacity of
pits have been designed to cater the per day waste of the ULBs.

The compost generated is being utilized in parks of ULBs, or provided to farmers.

Dry Waste:
Dry Waste generation in the State is estimated to 182.60 TPD. To manage dry waste

(non-biodegradable), Material Recovery Facilities (MRFs) have been developed in 50
ULBs to segregate recyclables so that non-recyclable combustible waste is left behind.
The recyclables so segregated is being sent to the recyclable industries while the non-
recyclable Segregated Combustible Fraction (SCF) is being sent to the cement factories
as Refuse Derived Fuel (RDF) for co-processing and Public Works Department (PWD)
for road metalling. The tie up with 4 cement plants has been done for co processing of

non-recyclable waste. The SCF/RDF waste has been sent to cement industries,

The ULB wise waste generation and processing as per format provided by Hon'ble

NGT is annexed as Annexure-VI (1 & 2).

The State Government has recently constituted 16 new Urban Local Bodies (ULBs) with
a total population of 60,275 (Census 2011 basis). The estimated municipal solid waste
generation from these ULBs is approximately 21.096 TPD. As 15 ULBs were notified in
December 2024, and one ULB namely Nagar Panchayat, Bir, has been constituted on
10.03.2026, the Solid Waste Management (SWM) mechanism is presently under
institutional establishment and phased implementation. The 15 Newly Constituted ULB

(December,2024) wise waste generation is annexed as Annexure-VIL.



Legacy Waste Management:

There were total 16 legacy waste sites in HP, out of which 9 sites have been cleared till
date and work is undergoing in remaining 7 sites. It is also submitted that the quantity
of legacy waste was estimated by the ULBs earlier, but the legacy waste estimation was
not proper. Thereafter, the legacy waste estimation has been conducted by ULBs
through Govt. Institution ie. National Institute of Technology, Hamirpur and
Jawaharlal Nehru Government Engineering College, Sundernagar etc. But it has been
observed that due to the hilly terrain the estimation done by these institutes is also not
accurate as the waste is still lying at site after the processing of estimated quantity.
During the reporting period 1,00,103 tons of legacy waste has been processed by ULBs
despite of adverse weather condition in the state. So far 5,54,740 tons of legacy waste
has been processed. During the reporting period one site (Una) has been cleared by the
ULB. Two more sites i.e. Solan and Hamirpur will be completed by March 2026, Overall

Status is as under as per format provided by Hon'ble NGT.

Legacy Waste
1) : ;
2) 4) Daily legacy 6) gap in
Nfumber Quantity 3 Pre.icmf waste being 5) Quantification and utilization | legacy waste
of legncy of legacy Iquantl y Ot added as of out of Bioremediation and bio | remediation
Wasle waste eg;cyz‘i;ﬁas i unprocessed mining and time
dsr.'lgsp reported 58:2.26) waste bound plan
1
EI::ESE S::;t]i Plastics | Rubber Ir:}?}‘:;?d
Target of
07 . completion
(presenit) 6,41,963 | 1,69,706 | Nil bY Dec,
193368.9 | 59309 - 67782.7 | 2026

However, ULBs wise status of legacy waste on the prescribed format

provided by Hon'ble NGT is at Annexure-VIIL
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[Cl. Progress Report of Solid and Liquid Waste in Rural Sector:

As per the directions issued during the personal hearing on 16/3/2023, the status of
Legacy Waste and gaps in Solid Waste Management has been reviewed by Chief

Secretary, GoHP. Necessary directions were issued to the field for taking up activities
under Solid Waste Management and Liquid Waste Management. Gram Panchayats are

doing their best to gear up the progress under Solid and Liquid Waste Management.

The progress made in the last six months is as under:

As on August,

Status Target 2025 As on Feb. 2026
SWM
No. of PWMU established 88 51 B
No of Segregation — cum -
3615 6896 7770
Storage Shed
LWM

Households having Soak
pits/ other disposal of

Grey Water

129640 - Soak Pits
3236 - Leach Pits
1883 - Magic Pits

130052- Soak Pits
3236- Leach Pits
1883- Magic Pits

Community soak pits

8006

8125




Anmnexure -1 (Details with regard to house hold connectivity and Action plan for completion of household connection)

Target Time targets to
o pvad N fSTP TR r;:“- ofh 8 it Action plan for completion of household connection
No. ULB Name ot SIS | be connected to cn‘::f:ctzd con mt?v?iy {Gap in e o - ane
Sewers connectivily)
1 2 3 1 5 6
undcr the Chuliabag and Khopri sewcerage schemes have lirgely been compleied, and connections 1o the
g - Caiiioeg 5876 3840 April 2028 . recently commissioned STP at Khaneri are presently being taken up in a phased manner. The
= construction of STP Dakolar is in progress and the plant is expected to be made operational by May
Dakolar (1.16 2026. Thereafier, sewer connectivity under the Dakolar sewerage scheme will be taken up, and all
MLD}) households proposed under the scheme are targeted o be connected 1o STP Dakolar in a phased manner
by 2028.
Kotkhai Zone- - ; b 2 ;
lnd 31.03.2027 To connect the remaining houscholds, the sewer network is to be laid. The sewer network is proposed to
(Subjected o bc- cxcculcd.undc: the Waste Water Management System, for which ‘lhc cstima;:c a.lrmd,v smm?s. :
6 Kotkhai Kotkhai Zone- 642 310 SR i lccl_mlcai ly sandumr:-d and tendcrs are pl.'e‘s:cntl_\ under provess, The lfmelmc for achlewng connectivity is
ird 7 subject to the ﬁallowmg. conditions: 1) willingness of the consumers for sewerage connection, 2) access (o
lay sewerline through neighbour's private land. 3) availability of required funds.
ey s sk The estimate for construction of a new sewerage scheme in ULB Chirgaon is under preparation. Upon
e No operational F _ {receipt of the requisite approvals and availability of funds, construction of the STP shall be taken up, and
LA STP L2 ¢ °°““’“‘:“T°; OF AW e facility sitall be comasistloned snd made operational within two years from the commencement of
J construction.
’ : A To connectthe remaining households in ULB Rohru and sccommodate the additional influent load of
Rohm—NFw T e s 3o at} ™ _ [1.05 MLD, a comprehensive upgradation of the STP Rohru has been proposed. This project is integrated
8 Ranm Swami Pretrol =0 ki CDBSU‘LIC'EI(_JI‘I VRN with the augmentation of the Water Supply Scheme (WSS) Rohru Town, to ensure a holistic
Bty r improvement in the town's water and sanitation infrastructure.
Jubbal- Below 22 To conneet the remaining houscholds, the sewer network is 1o be laid. The sewer network is proposed (o
KV Sub-Station be exceuted under the Waste Water Management System, for which the estimate already stands
9 Jubbal HPSEB Jubbal 762 615 31.03.2027 technically sanctioned and tenders are presently under process. The timeline for achieving connectivity is
Ghunglidhar subject to the following conditions: 1) willingness of the consumers for sewerage connection. 2) access o
(Kanho!) lay sewerline through neighbour’s private land. 3) availability of required funds.
The gap in sewerage connectivity in Narkanda ULB is primarily due to reluctance of residents to take
10 | Narkanda Narkanda 186 135 31.12.2026 sewer connections, as many houscholds are already using individual septic tanks. Eflorts are being madc;
to motivate the public (o opt for sewerage connections.
11 Theog Theog 2949 410 31.03.2027 Connectivity work is in progress.
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Annexure -1 (Details with regard to house hold connectivity and Action plan for completion of household connection)
Target Time targets to
N f Households ¢ sl complete
il oSt a Name of STPs i ® |Household P ¢ ... |Action plan for completion of household connection
No. ULB be connected to S connectivity (Gap in
Sewers connectivity)
I 2 3 4 5 6 7
The gap in sewerage connectivity in Sunni ULB is primarily due to reluctance of residents to take sewer
? & . connections, as many households are already using individual septic tanks. Efforts are being made 10
3 ) * E A3 '2 ‘ = ‘
2 Sunai St g7 L¥a S motivate the public o opt for sewerage connections. The work can be completed by the targeted date
subjected to availability of funds.
STP 0f 0.60 MLD has been proposed for Chopal. A/A & E/8 has been approved and the tender has been
TP Chopal (0.60 invited vide this olTice letter No, 4392-95 dated | 110972024, The work could not be taken up due to non-
13 | Chopat |® LM‘[’P[‘;‘ ©: 895 0 31032029 availability of sufficient budget. The same shall be executed as soon as adequate budget is made
43} available. The work can be completed by 31.03.2029 subject 1o availability of funds. Houschold
connection work will be taken up after construction and commissioning of the STP.
STP 0f 0.66 MLD has been proposed for Nerwa, A/A & E/S has been accorded. Further action is held up
STP Nerwa (0.66 due to non-availability of budget. The work shall be taken up immediately once funds are made available,
14 Nerwa 2384 o 31.03.2029 : e !
MLD) The work can be completed by 31.03.2029 subject (o availability of funds. Household connection work
will be taken up after construction and commissioning of the STP,
March 2027 Sewerage [ucility in Solan is not availble for whole of the MC area. It is only available pardially for 8
Silsa Suce B (Additional 400 jwards and STP is located at Shamti and is named as Zone-B. Out of the proposed 1100 connections in the
15 Solan w inh AR 17833 2560 connections will be |estimate of this Zone, 633 connections have been released and 2560 houscholds have been connected till
el released in STP  |date. Additional 400 connections will be released in STP Solan zone B by March 2027. For providing
Solan zone B.) Sewerage facility 1o the leflout area of MC Solan. DPR amouniing to Rs. 172.64 Crore has been re-
Parwanoo There are two STPs in Parwano namely STP Parwanoo zone | (Operational) and STP Parvanoo Zone 2
(Zone-l ) (underconstruction). In STP Parwanoo zonel, laying of balance sewer lines nearly 3.60 Km is in
: progress, besides 1.75 Km laid sewer lines yet to be connected to the STP for want of permission from
(
¥6  {Parwenco Parwanoo i i nENN- Railways and HPPWD. This work is likely 1o be completed by 31-08-2026. In Parwanoo Zone 2. laying
(Zone-1l ) of balance sewer lines nearly 0.84 Km is in progress, besides 2 Km laid sewer lines yet to be connected 0
the STP. This work is likely to be completed oy 31-0R-2026.
- Arki At Tawe 1598 1001 31/032027 §00 houscholds will be covered in the balance work 1o connect leftout area to sewerage scheme, which is
in progress.
Nalagarh Town 5 ; Most of househiods have been connected with the STP, however door to door compaign is being
18 Naiagach Mandiyapur s 2006 ey orginasicd o/w Municpal authorities for connecting the lefi households,




Annexure -1 (Details with regard to house hold connectivity and Action plan for completion of household connection)

Target

Time targets to

No. of
B i Name of STPs OB, 1 Household mmpletf : . |Action plan for completion of household connection
No. ULB be connected to connectivity (Gap in
% connected 2o
Sewers connectivity)
1 2z 3 4 3 6 T
19 Baddi CETP Baddi 32177 23460 31/03/2027 Work of sewerage facility to lefiout area in the town is in progress.
Sewerage facility is not available for Nagar Panchavat arca of Kandaghat. For providing sewerage
20 Kandagha| Mo operational 167 0 31-03-2029 {acility to the NP kandaghat. DPR amounting to 38.75 er has been re submitted for arranging funds under
& 1 sTP 4 = Namami Gange program of GOL As soon as the DPR/ proposal is funded, the work of the proposed STP
will be started including laying of sewer network.
The ULB was
notified in December
Not provded by e
lir[;be}'!“‘fw:v?‘ will be refeased in
5 ) DPR 62;5 due course afier  |Earlier, the arca was categorized as rural and has now been notified as Nagar Panchayat Kunihar vide
wpc.r G receipt of data from |Government Notification No. UD-A(1)-10/2024 dated 23-12-2024. The data regarding houschold sewer
o} Busiias Kunihar ha cxl 1062 the Urban connections has not yet been provided by the Urban Development Department. Household sewer
e : Development connections will be released in due course once the data regarding the remaining households to be
by the end of s . : . g T
design year Department connected within the ULB is provided by the Urban Development Department, subject to availability of
2042. Currently o o AR e
Fe remaining houscholds
576 connections
RS to be connected
; within the ULB,
subject to the
| availability of funds.
The gap is primarily due to ongoing land disputes pending in various local and high courts and due to
Zone-1-1.68 MLD. §h s s i reluctance of people to take connections due to availability of already constructed individual septic tanks.
22 | Kangra |Zone-2-143 MLD, 2122 1981 el

Zone-3-0.63 MLD

availability of funds

The department has been carrying out sensivity training and various communication programmes to
create awareness amongst the local population. Various administralive departments as well as MC
officials are requested from time 1o time to intervene into the issues
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Annexure -1 (Details with regard to house hold connectivity and Action plan for completion of household connection)
Target Time targets to
Sr. Name of Households to Naiiof complete - . ;
No. ULB Name of STPs ks contkcated fo Houschold commectivity (Gap in Action plan for completion of household connection
s connected s
Sewers connectivity)
1 2 3 4 5 6 7
Chellian- 6.2
MLD, Gamru-14
MLD, Old chadi
” road 0.2 MLD, I8 months subject to
Q| DR e 0108, ok 460 | avastebiiey of funds
Bhagsu- 0.052,
chellian nag
mandir- 0.165
24 | Baijnath i I:::{J:;::: iy 4020 Nil 31.12.2027 Ongoing Process, The sewerage network work is yet to start
STP palampur-
0.35 MLD, The
following STPs
are under
construction under
MC palampur -
STP@rodi-2- 2,10 {10652 (including
MLD, connections of ;
25 | Palampur | STP@Maranda2- under 537 3 Years Ongoing process, STP construction under process. afterwards network will be constructed
2.40 MLD, construction
STP@Nihang- STP(s))
0.50,
STP@Miranda-1 -
1.50 MLD.
STParodi-1.50,
STP@ chimbalhar,
0.50 ML
26 | Shahpur STE i’:::_i re 6051 Nil 31.12.2027 Ongoing process, STP construction under process. afterwards network will be constructed




Annexure -I (Details with regard to house hold connectivity and Action plan for completion of household connection)

Target Time targets to
S Name of Househotds to | > °F  |complete
Nr. l‘-}:‘l;e oF | ame of STPs e Household connpecti\fit Gagin Action plan for completion of household connection
7 connected 4 ¥ 4
Sewers connectivity)
1 2 3 4 5 6 7
The gap is primarily due to ongoing land disputes pending in various local and high courts and due to
. e i i toniesikincia reluctance of people to take connections due to availability of already constructed individual septic tanks.
27 i?:}:fan 4 Ra u!‘!:,m 1154 843 3;=ai!abilit ‘ofjt‘und% The department has been carrying out sensivity training and various communication programmes (o
£ £ Y - creale awareness amongst the local population, Various administrative departments as well as MC
officials are requested from time 1o time 1o inteérvene into the jssues
Jawalamu| _ i 24 months subject to
28 khi S5TP- Jwalamukhi 1325 1185 svallebility of Ands
31.12-2029 Subiect the STP is proposed to be constructed and commissioned, Household connection work will be taken up
29 Nagroty TT— 1119 Nos 0 o avnilabi]hi ty :) r after construction and commissioning of the STP subject to the following conditions: 1) willingness of
= Surian . funds the consuniers for sewerage connection. 2) aceess to lay sewerline throu gh neighbour’s private land. 3)
availability of required funds.
01-12-2028 Subject
30 Nurpur STP Nurpur 2207 Nos 160 Nos to availability of Ongoing process
funds
01-12-2029 Subjiect the STP is propesed (0 be constructed and commissioned. Household connection work will be taken up
o vl Tonee sosamisnted] T3 EIGG 0 o availabiiity Lf after construction and commissioning of the STP subject to the following conditions: 1) willingness of
e . e fiands the consumers for sewerage connection. 2) access (o lay sewerline through neighbour's private land. 3)
availability of required funds,
The gap is primarily due to ongoing land disputes pending in various local and high courts and due to
Bl . Basitel reluctance of people to take connections due to availability of already constructed individual septic tanks,
32 Chamba | Pga.mi & [_’vhﬂinl 4141 2946 317122027 The department has been carrying out sensivity training and various communication programmes (o
" Create awareness amongst the local population. Various administrative departments as well as MC
officials are requested from time to tme 10 intervene into the issues
: ; : 18 months subject to . {
33 |Dalhousic| STP Dalhousie 1650 28 evaliability of finds Ongoing process
o 5 18 subject t £
34 | Chowari | STP Chowari 700 75 RN iy Ongoing process

availability of funds
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Annexure -I (Details with regard to house hold connectivity and Action plan for completion of household connection)
Target Tirhe targets to
S N f Households to Mool complete
r. ame o . . N
haold oliy ... (Action plan for completion of household connectio
No. ULB e A2 be connected to Bt ko connectivity (Gap in e i - i "
connected 7
Sewers connectivity)
1 2 3 4 5 6 7
The gap is primarily due to ongoing land disputes pending in various local and high courts and due to
reluctance of peaple to take connections due to availability ol already constructed individual septic tanks.
35 Dehra STP Dehra 850 790 Dec2026 The department has been carrving out sensivity training and various communication programmes to
create awareness amongst the local population. Various administrative departments as well as MC
officials are requested from time ta time 1o intervene into the issues
36 | Khundia 571 0 DPR under prerparation
37 | Banikhet 1978 0 Under process
Kotla .
] 783 0 - DPR under preparation
3% Khurd ™
Dee-26
*2284 Connections out of 2083 Connections pending on behalf of Jal Shakii Vibhag are under progress
Raghunath and are (entatively proposed 1 be completed by December 2026, subject to availability of funds and
paddhar 6303 A8 willingness of the consumers to take connection.
+201 connections under Mandi division (STP Khaliar & Raghunath Paddhar) are affected due to land or
Dec-26 neighbor disputes shall be restored after resolution of the respective disputes,
39 Mandi
*The progress of network connection with STP was adversly affected due to unprecedented floods in
river beas during Monsoon 2025 where the four number wet well wells were proposed to lift sewage were
Khaliar 1501 1399 damaged. One of the wet well needs (0 be relocated for which the land is required and the matter has
been take up with DC Mandi vide division office letter No. EE-JSV-MND-DB-Gen /2025 13743-45
Dated 1-12-2025. Three numbers of wet wellS need to be restored /retrofitted considering the post
disaster effects in River Beas. The fentative date of completion is December 2026.




Annexure

-1 (Details with regard to house hold connectivity and Action plan for com pletion of household connection)

Target N Time targets to
~ No. of
5_'" Name of Name of STPs | H10useholds to Household compkt'e : in | Action plan for completion of household connection
No. ULB be connected to connectivity (Gap in
connected ‘o
Sewers connectivity)
1 2 3 4 s 6 7
Dee-26
* 850 Connections are pending on behalf of Tal Shakti Vibhagare under progress and are tentatively
proposed 10 be completed by December 2026, subject 10 availability of funds,
=600 Connections under Sundemagar Division (STP Chandpur) are affected due to land or neighborhood
Sunderna | STP Sundernagar disputes and 130 connections are pending due to unwillingness of consumer to apply for sewage
40 2 4543 2966 : y > Sl
gar (Chandpur) connection shall be restored after resolution of the respective disputes.
*As per the DPR, a total sewerage network length of 10931 km s proposed, out of which 97.26 km has
already been laid. The balance 12.05 km is propased to be com pleted tentatively by December 2026,
subject to availability of funds,
All Connected
Lankabaker 1885 1977 All connections are Completed
Jun-26 The remaining 7 connections shall be provided after completing the construction of the wet well for the
41 Kullu Bhoutnath 1640 1633 left-out low-lying arcas, the wet wel| which was under construction was severly damaged during the
floods of 2025
All Connected
Badah 349 362 All connections are completed
Targeted for March
2027 subjected to
willingness of The required distribution network has been laid by the jal Shaka Vibhag,due to the unwillingness of
Bhunter 659 577 consumer to certain consumers and land disputes that arose during the laying of private sewerage connections, the
take/apply for desired target could not be achieved.
connection '
Targeled for March
42 | Bhunter 2027 subjecled to
willingness of Wet Well work is under construction after the completeion of wet well the balance connection will be
Jand %4 53 i released and target will be complete
take/apply for g
connection
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Annexure -1 (Details with regard to house hold connectivity and Action plan for completion of household connection)
Target Time targets to
S N { Households to i compflete
T AIE 0L I s 6T STPs . Household - i, |Action plan for completion of household connection
No. ULB be connected to connected |SOMRECtivity (Gap in
Sewers i connectivity)
1 2 3 4 5 6 7
All Connected
Shadabai 212 212 All conneetions are completed
L All Connected
Mgna!{ﬂ\kdr 1477 1487 All connections are completed
" Police Colony)
43 Manali
At Khakhnal near -
Kalath e & X
44 [ Nirmand No existing STP AT DPR STAGE
45 Banjar No existing STP - - I (Under construction)
” . A " b .
46 Karsog No existing STP T DPR STAGE
Aug-26 *Out of the 1otal connections under Riwalsar, 70 connections are presently affected due to land ownership
and nefghborhiood disputes. For the remaining 508 connections, the residents are being continuously
47 | Rewal Rewalsar 740 162 motivated and informed to apply for household connections. These connections shall be completed
SR {Chalahar) progressively with the passage of time as and when applications are received from the beneficiaries.
*Due to land dispute at Ward No. 4 & ward No. 3. Ward No. 5 partialv. The [ocal people are not allowed
48 | Nerchwak Nerchwak 4208 - =
Hamirpur Town As per the DPR. a total sewerage network length of 26 km is proposed, out of which 22.50 km has
Zone-1(Hathli 2209 1161 Dec.2034 already been laid. The halance 3,50 km is proposed to be completed tenlatively hy December 2027 for
Khad) which the tender are being re-called,
Hamirpur Town At present, 30 households remain unconnected. Owing to a land dispute, ISV could not lay
Zone-1l (Kakru 378 348 Dec.2025 approximately 150 meters of pipeline. The pending connections will be completed once the dispute is
Nallah) resolved,




Annexure -1 (Details with regard to bouse hold connectivity and Action plan for completion of household connection)

Target No. of Time targets to
o e of Name of STPs =Reusahoti fu Household tumplct.e . |Action plan for completion of household connection
No. ULB be connected to connectivity (Gap in
connected N
Sewers conneclivity)
1 2z 3 4 5 6 7
Dee.2025
49 | Hamirpur The targeted
Har T connections have
arr;lrpur[ “mm 250 411 already been laid, and All Targated connections are complete
" surplus connections
have also been
provided
5. e : At present, 310 households remain unconnected. Owing to a land dispute, JSV could not lay
Hamirpuw Town Ward No. 11 - ! N A ; : 4 :
! 435 125 approximately 530 meters of pipeline. The pending connections will be completed once the dispute is
Ward Mo. 11 (Dec.2035)
resolved.
STP Nada . December 2026 Out of a total of 1,560 sewer connections, 778 connections are yet to be provided. Approximately 80% of
50 Nadam | N du“ . 1560 818 (Sewer network work | the sewerage network has already been laid, and the remaining work is in progress and is tentatively
REHS 80% completed.) scheduled for completion by December 2026.
Seweragescheme Survey and mapping of the entire town have been completed. Estimates have been prepared and
to Sujanpir Town technically approved and are proposed to be tendered. Two works have been awarded, covering 1.190 km
{Zone 1) Near 745 26 2038 of the balance sewer network along with related houschold connections. The remaining works shall be
HIPSED sub E e - taken up under balance jobs, subject to availability of funds. Further, due 1o land disputes at certain
Station Stjanpur- locations, complete connectivity shall be achieved after resolution of the disputes. The listed connections
51 | Sujanpor 1L.5MLD are proposed to be completed in a phased manner up to the year 2038.
Sewerage scheme
to Sujmpur
Town{Zme 11)
650 203 2038
Near Govt I'TT 5
Doli Suanpur-
1.75 ML
52 Bhota Scl:wzriagzichc:c 500 0 Dec. 2026 Conneetions under consiruction shall be provided once the STP is fully completed and made operational.
o Bhot: Tow
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’_ Annexure -I (Details with regard to house hold connectivity and Action plan for completion of household connection)
Target Time targeis to
S Name of Households to [N %F | 0 lete
X xk Name of STPs ERERENRG Household P i i [Action plan for completion of household connection
No. ULB be connected to connectivity (Gap in
connected S
Sewers connectivity)
1 2 3 4 5 6 7
Toatind Mail As perrecords, 162 out of 1204 SEWLT connections are presently pending, for which the tender has
. 7 ehd - "é'”f;‘"’ 1204 1042 March.2027 already been awarded vide Letter No. ISV-EE-CTR-Tender-Award Letter/2025-26/3843-52 dated
Nagar | Joginder Nagar 10.07.2025, with the estimated date of completion being March 2027
As per records, 1311 km line is proposed installed out of which 6 km is laid and 7.11 km js pending for
Sarkaghat Paplog 394 210 Dec.2026 which the tender has already heen made vide Letter No Letter No.JSV-SK T-E/2025-26-299] DATED
1171122025,
54 |Sarkaghat
S As per the DPR, a total sewerage network length of 3.20 km is proposed, out of which 2.20 km has
uar hlg ) 387 3is Dec 2026 already been laid. The balance 1 km is proposed to be completed lentatively by December 2026 for which
aa the tender has already been made vide Letter No.JSV-SKT-E/2025-26-2991 DATED 11/11/202s,
Shri Shri Naina Devi Ji As per records, 47 sewer connections are pending due to land disputes and customer unwillingness o
55 Naina | NK. T:m_} h"“ il 340 293 March.2027 apply for sewer connections. These connections shall be provided afier resolution of the respective
Devi Ii i i issues, tentatively targeted for completion by 31 March 2027.
BN S S TS
Ghumarw| STP Ghumarwin 872 937 No sewer connections are pending: 937 connections have been provided against a DPR target of §72,
3 in (At Bajoha) S including 65 surplus connections.
The AJA & /S Tor the work was accorded by the Addifional Chiefl Secretary (SI&E), Government of
Himachal Pradesh, vide Tetter No. SIE-B-C(10)-26/2010-1 oose dated 1 7.01.20171 for 2481.67 lakh,
57 Talai Talai 962 Nil 31.03.2032 praoviding for 448 household sewer conneetions. Accordingly, the main tunk sewer for 448 conmections
and about 90% of the 0.90 MLD STP were completed.
Ihe sewerage connections are in progress in the areas already linked to the Sew age Treatment Plant
{STP). However, some parts of the town are not yetconneeted o the STP due to the pending road
58 Ciagret STP Gagret &84 103 2027 crossings on the National Highway and the Major District Road, Afler obtaining prior permission from
the respective departments, (he remaining sewerage network will be connected to the STP, and the
balance household connections will be completed
59 | Bangana | STP Bangana 683 0 2027
STP Zone Cand D
Chander lok 1646 274 2027
Una Colony

el OO



Annexure -1 (Details with regard to house hold connectivity and Action plan for completion of household connection)

Target Time targets to
i No. of
% Raving of Name of STPs EABEbabte b Household mmplﬂf " . |Action plan for completion of household connection
No. ULB be connected to connectivity (Gap in
Sewers s connectivity)
1 2 3 4 5 b 7
Wb Zen AR 1912 747 2027
60 Rampur
STP (Zone Revised estimate for Zone A, B, C, D amounting to Rs. 455,78, with total amounting to Rs. 1765.49 was
AB&C) submitted to The Director UD Shimla vide Engineer-in- Chief Shimla letter No. 4154-56 dated
1318 167 2029
7122022,
Mehatpur
STP Zone E&F Estimate for Mehatpur Zone E & T amounting to Rs 1309.71 fakh was submitted to The Director UD
Shimla vide Engineer-in- Chief Shimla letter No. 4 154-56 dated 7/12/2022.
61
Santokgar | Santokgarh Connections under construction shall be provided once the STP is fully completed and made operational.
h 1652 0 2031
62
e Chintpurni-Zone-1 Jun-26{Present targated connections are approximately made and for fiture connections the residents are being
continuously mativated and informed to apply for household connections, These connections shall be
74 13 completed progressively with the passage of time as and when applications are received from the
beneficiaries.
Chintpurni-Zone-2 Dec.2027 Present targated connections are approximately made and for future connections the residents are being
20_3 W1 continuously motivated and informed to apply for household connections. These connections shall be
Amb Chintpurni-Zone-3 Dec. 2027 As the STP has been newly commissioned, public awareness and motivation are required to encourage
haouschold connections. The sewer network has already been laid; however, actual connectivity depends
upon the willingness of residents to apply for individual connections
402 185 - i : . ; i il g
I'he residents are being continuously motivated and informed to apply for houschold connections. These
connections shall be completed progressi vely with the passage oftime as and when applications are
received from the beneficiaries.
63 vt
i Daulatpur |No existing STP ALtDPR Stage Submitted 1o the Director UD Shimla vide Engineer In Chief Shimla Letter nod154-56
23 < dated 7/12/2022 for 1904 .96 Lakh
64
Tahliwal |Ne existing STP ALDPR Stage Submitted to the Director UD Shimla vide Engincer In Chief Shimla Letter no4154-56
¥ 4 = dated 7/12/2022 for 2410 Lakh
65
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Annexure -1 (Details with regard to house hold connectivity and Action plan for completion of household connection)

Name of STPs

Target
Households to
be connected to
Sewers

No. of
Houschold
connected

Time targets to

complete
connectivity (Gap in
connectivity)

Action plan for completion of household connection

3

4

6

7

Dhrampur
66

No existing STP

Since the area has been newly notified as an Urban Local Body (ULB), there is presently no Sewage
Treatment Plant (STP) and Now that it falls under the jurisdiction ofthe ULB, preparation of a Detailed
i B

Sandhole

67

sandhole

325

180

DEC.2027

=

Baldwara

68

No existing STP

Since the area has been newly notified as an Urban Local Body (ULB), there is presently no Sewage
Treatment Plant (STP) in existence. Now that it falls under the jurisdiction of the ULB, preparation of a
Detailed Project Report (DPR) will be initiated shortly for planning, design, and construction of an
appropriate STP to cater to the projected sewage load,

Jhundutta

69

No existing STP

Since the area has been newly notified as an Urban Local Body (ULRB), there is presently no Sewage
Treatment Plant (STP) in existence. Now that it falls under the jurisdiction of the ULB, preparation of a
Detailed Project Report ( DPR} will be initiated shortly for planning, design, and construction of
appropriate STP to cater to the projected sewage load. The Sewege load for newly created ULB is

Swarghat

70

No existing STP

Since the area has been newly notified as an Urban Local Body (ULB), there is presently no Sewage
Treatment Plant (STP) in existence. Now that it falls under the jurisdiction of the ULB, preparation of 3
Detailed Project Report (DPR) will be initiated shortly for planning, design, and construction of an
appropriate STP to cater to the projected sewage load.

Barsar

71

No existing STP

Bhoranj

s

Since the area has been newly notified as an Urban Local Body (ULB), there is presently no Sewage
Treatment Plant (STP) in existence. Now that it falls under the jurisdiction of the ULB. preparation of a
Detailed Project Repart (DPR) will be initiated shortly for planning, design, and construction of an

appropriate STP to cater to the projected sewage load.

No existing STP

Bilaspur

No existing STP

.

Since the area has been newly notified as an Urban ocal Body (ULB), there is presently no Sewage
Treatment Plant (STP) in existence. Now that it falls under the jurisdiction of the ULB, prepacation of a
Detailed Project Report (DPR) will be initiated shortly for planning, design, and construction of an
appropriate STP to cater to the projected sewage load.

Two Sewage Treatment Plants (STPs) of capacities 3.4 MLD and 2.0 MLLD are presently under
construction.Upon completion and commissioning, these STPs will provide adequate sewage treatment

Capacity to meet the projected load of the concerned Urban Local Body
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Anmnexurell (Details with regards to Upgradation of the STP to make it functional to run them at optimum level )

Sr.

No.

Name of
Name of ULB{Operational
STPs

Installed treatment
capacity (MLD)

Utilisation
capacity (MLD)

Details with regards to Upgradation of the STP (o make it fu

nctional o run them at optimum level

2 3

Khopn

0.85

The plant is currently optimized for a fow of (.85 MLD through

microbial cultuire.

instability under this reduced load. the two surface acrators are operated at desired RPM to maintain Dissolved Oxygen
(DO) levels within a largeted range of 1.5-2.0 mg/l.. The MLSS is maintained at 2.500-3,500 mg/L through daily

influent volume. Additionally, to compensate for the lower organic load and prevent biomass starvation, perindic organic
seeding—using materials such as cow dung —is performed to provide the necessary carbon source to sustain a healthy

specific process upgradations. To prevent biological

Rampur

Khaneri

L.16

0.6

Valve throttling, This ensures that the Dissolved Oxygen (DO) is

ensure effective solids separation. Following the biological stage.

To adapt to the lower hydraulic load, specific process optimizations have been implemented at plant to maintain the health
of the biological film. The two aeration tanks utilize a diffused aeration system where the air-flow is regulated via Header

providing sufficient oxygen for the biofilm while preventing excessive turbulence that could dislodge the media-attached
bacteria. The plant operates with two Tube Settlers in series, which have been optimized for the lower flow velocity to

mg/L.. To ensure that the bacteria remain active despite the reduced organic load, periodic organic seeding (using cow
dung) is performed in the aeration tanks, These proactive measures are intended o maintain treatment efficiency and work
toward eompliance with the stipulated discharge standards under current conditions,

maintained at an optimized range of 1.5-2.0 mg/L.,

the treated water passes through a Constructed Wetland

Chuhabag

0.5

047

¥

STP Chuhabag doesn’t have the issuc of low inflow a3 it is runnir
0.50 MLD and STP is receving ‘approximately 0.47 MLD flow.

12 near full design capacity. Design capeity of this STP is

Solan Zone-B

Solan (Shamti)

Process optimization 10 manage the present hydraulic load. The pl

overflow rates and superior solids settling. To compensate for the

(ACT) 1o remove residual suspended solids and trace impurities.

Regarding the 2.9 MLD STP at Solan. which cureently receives an influent flow of 1 § M D, has adopted dual-track

both surface aerators and a diffused aeration system. To maintain Dissalved Oxygen (DO) levels at the oplimized range of
1.5-2.0 mg/L, the surfuce acrators are operated at desired RPM, and the blower-fed diffusers are regulated via header valve
throttling. This hybrid approach ensures uniform mixing and precise oxyveenation without the risk of over-acration. The
MLSS is maintained at 2.500-3_500 mg/l., with the two secondary clarifiers operated in paralle] o ensure low surface

microbial papulation. periodic organie seeding (using materials such as cow dung) is performed as g supplemental carbon
source. The treated water undergoes final polishing through u Pressure Sand Filter (PSF) and Activated Carban Filter

ant utilizes two acration tanks in parallel, equipped with

reduced organic load and prevent the starvation of the

836
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Sr.

No.

Name of ULB

Name of
Operational
S1Ps

Installed treatment
capacity (ML)

Utilisation
capacity (MLD)

Details with regards to Upgradation of the STP to make it functional to run them at optimum level

3

Parwanoo

Parwanoo
(Zone-l )

100

0.3

The 1.0 MLD STP at Parwanoo, based on MBBR technalogy, is currently receiving an influent flow of approximately 0.3
MLD. To ensure optimumn functionality despite this ow inflow. the facility utilizes its Equalization Tank to regulate the
feed, maintaining a steady hvdraulic load to the biological units. The MBBR tanks operate with a controlled diffused
aeration system, where Dissolved Oxygen (DO) is maintained at 1.5-2.0 mg/L. via header valve throttling to ensure stable
biofilm growth. To further enhance biological stability under low orpanic loading. a biomass (sTudge) recycling mechanism
has been adopted alongside periodic organic seeding as a supplemental carbon source. Final polishing of the treated
effluent is achieved through a Tube Settler, Pressure Sand Filter (PSF), and Activated Carbon Filter (ACF), ensuring high-
qualily output for reuse.

Arki

Arki Town

0.70

Regarding the 0.70 MLD STP at Arki, which currently receives an influent flow of approximately 0.40 MLD, the facility
has implemented process optimization to align with the current hydraulic and erganic load. To prevent biological
instability caused by over-aeration, the diffused seration system is regulaied via header valve throttling. This ensures that
the Dissolved Oxygen (DO) levels are maintained within the optimized range of 1.5-2.0 mg/L. The MLSS is maintained at
2,500-3,500 mg/L. through daily monitoring and adjustment of the Retumn Activated Sludge (RAS) rate. Furthermore, 1o
sustain the microbial population during periods of Tow organic loading, the plant performs periodic organic seeding (using
cow dung) to provide a supplemental carbon source. This augmentation ensures that the biomass remains active and
healthy for effective treatment.

Nalagarh

Nalagarh Town
Mandiyapur

.62

e
-1

levels within the optimized range of 1.5-2.0 mg/L. To prevent biomass starvation due to the reduced organic Joad, periodic

Regarding the 3.62 MLD STP at Nalagarh, which currently receives an influent flow of 1.37 MLD, it is submitted that the
facility has implemented process-control upgradations to manage the low hydraulic load. To ensure the plant operates
efficiently a1 38% capacity, the Wet Well is utilized to store incoming sewage, allowing for controlled, high-velocity
pumping to the aeration tanks. This prevents stagnant conditions and ensures a consisient feed. The hinlogical process is
managed using two surface acrators. These aerators are operated at desired RPM to maintain Dissolved Oxygen (DO)

organic seeding (using cow dung) is performed to sustain an active microbial population, The MLSS is maintained at
2.500-3,500 mg/L. through daily adjustments of the Return Activated Sludge (RAS) rate. Following secondary
clarification, the treated water undergoes tertiary polishing through a Pressure Sand Tilter (PSTF) and Activated Carbon
Filter (ACF) to ensure the removal of residual impurities.

Baddi

CETF Baddi

STP's O&M doesn't pertain to JSV.




T

Name of ULB

Name of
Operational
S1Ps

Installed treatment
capacity (MLD)

Utilisation
capacity (M1.D)

Details with regards to Upgradation of the STP to make it functional to run them at optimum level

3

6

Kunihar

Kunihar

0.9

0.69

Regarding the 0.90 MLD STP at Kunihar, which currently receives an influent flow of 0.69 MLD, the plant is receiving
approximately 77% of its design load, the process is focused on high-efficiency organic removal and superior solids
separation. To maintain the biological process, the diffused acration system is regulated via header valve throttling to
maintain Dissolved Oxygen (DO) levels within the optimized range of 1.5-2.0 mg/L, ensuring a healthy biological flac
without over-acration. The MLSS is maintained at 2,500-3.500 mg'L through daily monitoring and adjustment of the
Return Activated Sludge (RAS) rate across the two aeration tanks. To ensure effluent clarity, the plant utilizes a dual-stage
settling process comprising one secondary clarifier followed by a tube settler. This configuration maximizes the seftling of
suspended solids before the water reaches the tertiary treatment stage,

Additionally, to prevent any potential biomass starvation during seasonal flow variations, periodic organic seeding (using
cow dung) is performed as a supplemental carbon source.

Kotkhai

Kotkhai Zone-
IInd

0.305

0.06

. The STP is provided with two aeration tanks and two secondary setiling tanks. At present, in view of the low influent flow

of about (.06 MLD against the design capacity of 0.305 MLD, the plant is being operated in single-stream mode by
utilizing one aeration tank and one settling tank. To ensure bio logical health, blower output is regulaied via header valve
throttling to maintain an optimized Dissolved Oxygen (DO) level of 1.5-2.0 mg/l in the aeration tank. Furthermore,
controlled organic seeding (cow dung) is performed to sustain an MILSS 0f 2,500-3,500 mg/l. This provides the NECessary
supplemental carbon (o prevent bacterial starvation under low-loading conditions. The redundant units remain in standby,
providing operational flexibility to accommodate fiture flow increases.

Kotkhai Zone-
1lrd

0.163

.04

The Sewage Treatment Plant at Kotkhai Zone-1 is provided with twe aeration tanks and two secondary settling tanks and
is designed for a capacity of 0.163 ML, At present, the plant receives an influent flow of approximately 0.04 MLD. In
view ol the low inflow, the STP is being operated in single-streum mode by utilizing one acration tank and one seping
tank. while the paraliel units are kept in standby. To sustain biological activity, blower output is regulated via header valve
throttling to maintain an optimized Dissolved Oxygen (DO) level of 1.5-2.0 mg/l, preventing floc shear from over-
aeration. Additionally, controlled organic seeding (cow dung) is performed to maintain an MILSS of 2.500-3,500 mg/l.
providing the supplemental carban required 1o prevent bacterial starvation under low-loading conditions. The redundant
parallel units are kept in standby, ensuring the plant can be fully scaled as influent flow ncreases

Rohru

Rohru-New
Radha Swami
Petrol Pump

1.745

STP Rohru does not face the issue of low inflow: rather, the plant is presently receiving Tows higher than its design
capacity. Tomanage the excess inflow on an interim basis, an equalization tank has been constructed, and the influent flow
to the treatment units is being regulated to ensure stable plant operation. To permanently address the issue of increased
sewage pencration, a proposal for upgradation of STP Rohru , along with augmentation of the Water Supply Scheme
(WS55) Rohru Town, has been prepared and submitted to the higher office.
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Name of s e
Name of ULB grp;sntioml ::;t:cl:f;l{t;&t:gr;ent clf:.“;:;?&"‘m Details with regacds to Upgradation of the STP to muke it functional to run them at optimum level
2 3 4 5 6
To maintain process efficiency under 53.71% hydraulic load, air discharie from the blowers i strictly regulated via header
JUbb?l' Bf:lm_" 22 valve throttling. This precision control is technically essential 1o sustain an optimized Dissolved Oxygen (DO) level of
KV Sub-Station 1.5-2.0 mg/l, preventing the degradation of the biological floc and ensuring the microbial population is not compromised
e HPSEB_ Tubbal 10,651 i by over-seration. Furthermore, to maintain a stable MLSS of 2,500-3.500 mg/l across the acration units, controlled organic
Ghunglidhar seeding (cow dung) is performed, This provides a vital supplemental carbon source to prevent bacterial starvation and
CRanhod) ensure the metabolic activity of the biomass despite the low incoming organic load.
Paonta Sahib -
Zone—1 (Devi  |0.44 0.44 STP Paonta Sahib -Zone — 1 (Devi Nagar) doesn't have the issue of low inflow as it is running at full design capacity.
Nagar)
Plant is running at 70 percent flow on MBBR technology. The plant is primarily based on MBBR technology; however. a
recyeling system (Return Activated Sludge - RAS) has been introduced to enhance overall biological performance, The
recycling of biomass provides an additional suspended growth component along with the attached biofilm on MBER
Paonta Sahib- media, thereby creating a hybrid treatment environment. To ensure the healih of the biofilm and MLSS, the diffused
. [Zone =1l (Main  |1.00 0.70 aeration system is regulated via header valve throttling to maintain Dissolved Oxygen (DOY levels between 1.5-2.0 mg/l..
Paonta Sahib Bazar ) This prevents carrier scouring and ensures optimal substrate utilization. Furthermore. 10 ensure high-quality treated water,
the plant utilizes its upgraded tertiary treatment chain, comprising a Constructed Wetland, Pressure Sand Filter (PSF), and
Activated Carbon Filter (ACF). The operation of the Wetland provides natural palishing, while the PSF and ACF units
effectively remove residual suspended solids and trace impurities.
gt The facility utilizes SBR (Sequential Batch Reactor) technology integrated with a SCADA system for precision process
Eworita fabid- 0.8 (Tapped with [control. To adapt to the current influent flow, which is approximately 46% of design capacity, the plant has undergone
Zooe -1l (Fambuf 1.72 MC drain) operational upgradation via cyele-time optimization. Specifically, the duration of cach process phase within the SBR cyele
KaKhalla) has been increased through SCADA programming.
The Sewage Treatment Plant at Narkanda is designed for w capacity 0f 0.45 MLID and utilizes an extended aeration process
with a single seration tank equipped with two surface acrators and one secondary elarifier. At present, the plant receives an
influent flow of approximately 0.25 MLD. which fepresents about 56% of its design capacity. To maintain high treatment
efficiency at this load, the operation of the (wo surface aerators are operated at desired RPM to maintain an optimized
Narkanda Narkanda (.45 0.25 Dissolved Oxygen (DO) level of 1.5-2.0 mg/l. :
The biological process is further stabilized by maintaining an MLSS of2.500-3.500 mg/l through consistent moniloring
and daily adjustment of the Return Activated Sludge (RAS) rate. To prevent the depletion of the microbial population
during periods of low organic inflow, cantrolled organic seeding (cow dung) is performed as a supplemental carbon source,
Fhis practice ensures that the biomass remains active and healthy for effective organic removal,
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: Name of o
::’ Name of ULB|Operational ::;t‘:::;i (t;:; !S;cnf :it::‘i::&"‘m Details with regards to Upgradation of the STP to make it fu nctional to run them at optimum level
STrs :
1 2 ® 4 5 6
The Sewage Treatment Plant at Theog is designed for a capacity of .15 MLE and utilizes an extended acration process
with a single acration tank equipped with two surface aerators and one secondary clarifier. At present, the plant receives
significantly low influent flow ofapproximately 0.20 M1.D), which is roughly 179% of its design capacity. To manage this
substantial hydraulic deficit and prevent process fuilure, the two surface acrators are operated at desired RPM 1o maintain
o L15 0.20 the Dissolved Oxygen (DO) levels within the optimized range of 1.5-2.0 mg/L.. To sustain the biological health of the
13 Theog Theog : ' system, the MLSS is maintained at 2,500-3,500 mg1.. However, given that the incoming organic *food" (BOD) from the
0.20 MLD flow is insufficient to support this population, controlled organic seeding (cow dung) is performed regularly,
This provides the essential supplemental earbon source required to prevent bacterial starvation and maintain a v table
biomass, Additionally, the Return Activated Sludge (RAS) rate is adjusted daily to ensure the microbial population
remains concentrated within the aeration tank,
Ihe plant is currently optimized for a flow of 0.32 MLLD through specific process upgradations, To prevent biological
instability under this reduced load, the three surface serators are operated al desired RPM to maintain Dissolved Oxygen
(DO} levels within a targeted range of 1.5-2.0 mg/L. The MLSS is maintained at 2,500-3.500 mg/L through daily
14 Sunni Sunni (1.65 0.32 adjustments of the Return Activated Studge (RAS) rate, ensuring the bacterial population remains proportional to the
influent volume. Additionally, 1o compensate for the lower organic load and prevent biomass starvation, periodic organic
seeding—using materials such as cow dung—is performed to provide the necessary carbon source o sustain a healthy
microbial culture.
15 [Nahan ik T NA NA
STP
16,  |Rnjsach Paoperationd |, NA NA )
STP
17 |Shillai Do ipemtions) L, NA NA
sTP
18 |Chirgaon  |POcpautiomal L NA NA
STP —
19 |Chopal P oopekiondl Loy NA NA
STP
20 |Nerwa Shpeneat by NA NA
STP
N |Redaghat :i;‘,;‘f’“"’"““a' NA NA NA




Name of M
Sr. Installed treatment | Utilisation e ; . & . ’
" I J it 1 I sire keit f ¥
No. Name of ULB|Operational capacity (MLD) capacity (MLD) Details with regards to Upgradation of the STI to make it functional to run them at optimum level
STPs .
I 2 3 4 5 6
Zone-1-1.68
MLI), Zone-2- . . S _ 3 ; TR ; S
22 Kangra 377 3.57 I'he utilization is almost the sume as installed capacity and hence the system is already running at optimum level
1.43 M1.I), Zone-
3-0.63 MLD
Chellian- 6.2
mtg‘ old r;;lﬁ Optimum levels of active bacteria are maintained in the acration tank by regulating the return activated sludge (RAS) as
ot 6 5 M;D . well as the wasted sludge to maintain healthy ratio of MLVSS: MLSS which helps to maintain F:M ratio. The major GAP
23 D/Shala ;L" T _0'0:'., 7.947 545 in utilization is at the STP chellian and the major reason for that is the absence of tertiary treatment in one of the units
o maga; 052‘- havoing 3.5 MLD capaeity which enforces the operator to run it at lower flows for effective treatment and compliance. The
chlc{affa:-nag propasal of addition of tertiary treatment 1s under process
mandir- 0.163
24 Baijnath Nil Nil Not Applicable
25 Palampur 0.35 0.35 The utilization is almost the same as installed capacity and hence the system is already munning at optimum level
26 Shahpur Nil Nil Not Applicable
Nagrota 1.34 L Optimum levels of active bacteria are maintained in the acration tank by regulating the return activated sludge (RAS) as
27 Bagwan : : well as the wasted studge to maintain healthy ratio of MLVSS: MLSS which helps to maintain F:M ratio.
28 Jawalamukhi 283 226
29 |Nagrola . Not Applicable .
Since the flow is too low. Instead of running all three air blowers only one is currently being run.Optimum levels of active
30 Nurpur 313 0.55 bacteria are maintained in the acration tank by regulating the return activated studge (RAS) as well as the wasted sludge to
maintain healthy ratio of MLVSS: MLSS which helps to maintain F:M ratio.
31 Jawal - Not Applicable
32 Chamba 4.521 4.521 The utilization is almost the same as installed capacity and hence the system is already running at optimum level
13 Disthiousie 27 03 Due ‘m very low inflows because of very less connections released, the plant is run at minimum power consumption
possible
34 Chowari 1 0.1 Due to very low inflows because of very less connections released, the plant is run al minimum power consumption
possible
35 Dehra 1.38 1.25 The utilization s almost the same as installed capacity and hence the system is already running at optimum level
36 Khundia 0 ] Not Applicable
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83 MLD and is presently aperating o approximately 3.5 MLD. As the difference

overall treatment efficiency. Accordingly, no special intervention is required af

ork of providing connectivity to left out area of M Sundernagar has been awarded to

averall treatment efficiency. Accordingly, no special intervention is required ar

overall treatment elficiency, Accordingly, no special intervention is required af
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" ordod [I_t lled treatment |Utitisation
;‘;' Name of ULB (');‘wrational c::):city {J’::.I;I;’;m csp:f:?ty (MLD) Details with regards to Upgradation of the STP to make it functional o run them at optimum level
STPs
i 2 3 4 5 6
37 Banikhet (] 0 Not Applicable
i8 Kotla Khurd - - Not Applicable
“The STP has a design capacity of 3,
between the design eapacity and the current operating load is marginal, there shall be no substantial impact on the
hydraulics of the STP units or on the
present
Mandi Raghunth 43 3.96 “As the STP s being upgraded from 3.83 MLD 10 9.08 MLD with an ultimate design year of 2053, a gap beiween installed
pacidur capacity and actual inflow is anticipated during the initial years until all Sewer connections are completed, which may
affeet the Hydraulic Retention Time (HRT). To address this, the STP is provided with an equalisation tank, and the
acration chamber is designed in two independent modules, Until the required hydraulie loading is achieved, only one
9 module shall be operated 1o maintain 1R within the desired range, with the second module 1o be commissioned
progressively as inflow increases,
Asthe STP is being upgraded from 0,46 MLD o 1.5 MLD with an ultimate design vear of 2053 a gap between installed
capacity and actual inflow is anticipated during the initial years until all sewer connections are completed, which may
s affect the Hydraulic Retention Time (HRT). To address this, the STP is provided with an equalisation tank, and the
Khaliar aerition chamber is designed in two independent modules, Until the required hydraulic loading is achieved only one
module shall be operated to maintain HRT within the desired range, with the second module 1o be commissioned
progressively as inflow increases,
‘I*To ensure the 100% connectivity, w
the contractor and expected to be completed by the 12/2026, which will ensure the functionary of STP af optimum leyel. .
40 Sundernagar SI!‘P Sundernager 4.5 325 *The STP has a design capacity of .50 MLD and is presently operating at approximately 3.25 MLD, As the difference
(Chandpur) between the design capacity and the current operating load is marpinal, there shall be no substantial impact on the
hydrautics of the STP units or on the
present
“The STP has a design cagacity of 2.57 MLD and is presently apemtiugmﬁppnwimmﬂ_\Q.SS MLD. A the difference
between the design capacity and the current operating load is marginal, there shall be no substantial impact on the
Lankabaker Ak i hydraulics of the STP units or on the
present.

S RIS
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: Name of e o
Sr. . ; * Installed treatment {Utilisation ik ; " vy " "
] b *
No. Name of ULB ;).l[j;?tmn:f capacity (MLD) capacity (MLD) Details with regards (o | pgradation of the STP te make it functional to run them at optimum level
| 2 3 4 5 6
=The STP has o design capacity of 2.5 MLD and is presenily operating at approximately 2.46 MLD. As the difference
4 Kull Bh h between the design capacity and the current operating load is marginal, there shall be no substantial impact on the
A oo hydraulics of the STP units or o the overall treatment efliciency. Accordingly, no special intervention is required at
present.
“The STP at Badah is under upgradation from 0.38 MLD to 1.5 MLD. At present, Lankabaker and Badah have sewer
Badah conneetions exceeding the originally proposed numbers. Upon completion of the upgradation of STP Badab, the excess
connections shall be diverted to STP Badah, thereby ensuring adequate treatment capacity and balanced load distribution
Bhunter 232 225 =STP is already functioning at optimal level,
The STP has a design capacity of 0,87 MLD and is presently operating at approximately 0.8 1 MLD. As the difference
42 Bhunter | jarad between the design capacity and the current operating load is marginal, there shall be no substantial impact on the
hydraulics of the STP units or on fhe overall treatment efliciency. Accordingly, no special intervention is required at
present.
Shadabai *STP is already functioning at optimal level.
Ms{:a]: e 3 3 STP is already functioning at optimal level,
H Manasi  [Folice Colony)
; i At Khakhnal near|17.54 MLD : ey
Kalath (Proposed)
44 Nirmand AT DPR STAGE [0.0.93 (Proposed) |- e
; LI I {Under
45 Banjar |, {Sarai ot o) -
16 Karsog AT DIR STAGE | 1.8 {Proposed) - —
The STP has a design capacity of 0.35 MLD and is presently operating at approx imately 0.1 MLD. which may affect the
. Rty o 0.35 0. Hydraulic Retention Time (HRT). To address this, the STP is provided with the dcration chamber is designed in two
4 B e ; ’ independent modules. Until the required hyvdeaulic loading is achieved, only one module shall be operated to maintain HR'T)
within the desired range, with the second module to be commissioned progressively as inflow increases.
48 Nerchwak Nerchwak 3.36 (Proposed) - s
;_Iml?ﬁ ::‘m 313 5 The process of upgradation of the existing 3.13 MLD STP from Extended Acration (o MBBR technology has already been
*th';z') \ESARE a i initiated. The proposal for upgradation sent and is under active consideration at the Siate Level Technical Commitiee




Name of :
Sr. : Installed treatment |Utilisation : - = ; 7
4 . b ; f L i §
No. Nume of ULB gl;;:atmnsl capacity (MLD) capacity (MLD) Details with regards to Upgradation of the STP to make it functional to run them at optimum level
I 2 3 4 5 6
;’;‘““{f{":;{ :::‘u‘“ o 53 The process of upgradation of the existing 1.35 MLD STP from Extended Actation to MBER technology has already been
ﬁalr;cub) i initiated, The proposal for upgradation and is under active consideration at the State [ evel Technical Committee
49 Hamirpur
Hamirpur Town 068 0.68 The process of upgradation of the existing 0.68 MLD STP from Extended Acration to MBBR technology has already been
Zone-[11 : - initiated. The proposal for upgradation sent and is under active consideration at the State Level Technical Committee
— T As the present inflow is only 35% of the designed discharge, the STP operates with one aeration module (out of two) to
wﬂﬁm l‘}'wm 0.57 0.2 maintain adequate HRT, and the clarifier’s motorized decanting system is regulated accordingly to suit reduced flow
B conditions.
54 Nada STP Nadaun at 1.60 075 The process of upgradation of the existing 1.69 MLD STP from Extended Acration 1o MBBR technology has already been
2 -l Nagarda § g initiated. The proposal for upgradation and is under active consideration at the State | evel Technical Commitice
Sewerage schenie
to Sujanpur “The STP has a design capacity of 1.5 MLD and is presently operating at approximately 1.3MLD. As the difference
Town (Zone 1) 15 13 between the design capacity and the current operaling load is marginal, there shall be no substantial impact on the
(Near HPSER sub | & hydraulics of the STP units or on the overall treatment efficiency, Accordingly, nio special intervention is required at
Station Sujanpur- \ present.
L5 MLD
51 _ Sujanpur
Sewerage scheme
10 Sujanpur
Town(Zone I1) - 0.6 I'he process of upgradation of the ex isting 0.68 MLD STP from Extended Acration to MBBR technology has dlready been
Near Govt IT1 o 1 initiated. The proposal for upgradation sent and is under active consideration at the State Level Technical Committee
Doli Sujanpur- :
1.75 MLD
Sewerage Scheme B ~ T :
52 Bhota 10 Bhota Town 1.5 NA (7O Scheme is in Progress).
s e athars The difference between the design capacity and the current operating load is marginal. there shall be no substantial impact
53 Oginger Ao 1.73 1.49 on the hydraulics of the STP units or on the everall treatment efficiency. Accordingly, no special intervention is required al
Nagar Joginder Nagar present, y
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S bl Installed treatment |Utilisation

g Name of ULB |Operational > ; % Details with regards to Upgradation of the STP to make it functional to run them at optimum level
No. STPs capacity (MLD) capacity (MLD}

1 2 3 4 5 6

1.The process of upgradation of the existing STP from Extended Acration to MBBR technology has alreadybeen initiated.

The proposal for upgradation is unider active consideration at the State Level Technical Committee. To ensure continuous

Sarkaghat Paplog [0.70 MLD 0.37 monitoring of effluent quality before discharge into the river,an estimate for installation of a Real-Time Online Monitoring
System (RTOMS) amounting to Rs.23,82,372 80/~ has been prepared and submitted vide letier No. J SV-sKT-E2025-26-

2991 dated 11/11/2025 The tendering pracess is ongoing and the system shall be installed afier award of work.

54 Sarkaghat

1.The process of upgradation of the existing STP from Extended Acration to MBBR technology has alreadybeen initiated.
Sackashat The pmposal for upgradation is under iicti\'c m‘nsidmnic_m at the S!.alc Level Technical Commitiee To ensure continuous
lla.rch;lwar .67 MLD 1.35 monitoring of effluent quality before discharge into the river.an estimate for installation of a Real-Time Online Monitoring
System (RTOMS) armounting to Rs.23 82,372 80/- has been prepared and submitted vide letter No. ISV-sKT-E/2025-26-
2991 dated 11/11/2025 The tendering process is ongoing and the system shall be installed afler award of work.

0.85 during normal

B G g g : - 1As there is no difference between the design capucity and the current operating load there is no substantial impact on the
55 Shn.N.umﬂ hlhn’hama' Desd 1.35 days to I'.35 dasing hydraulics of the STP units or on the overall treatment efficiency, Accordingly. no special intervention is required at
Devi li Ji- Kolla Taba peak/ festive ¢
season f
56 Chumarwin |5 17 Cbumanwin |, 5 1.2 The STP is being upgraded from 1.20 MLD to 1.38 MLD under SBM
(At Bajoha)
57 Talai Talai 1.65 i Nil NA (C/O Scheme is in Progress). y d

For time being untill the disputes de to road crossing are resolved the inflow of plant is lower than desired capacity hence
o only one aeration basin is being operated, intermittent aeration i being adopted as per provision, inflow is being

38 Gagret STP Gagree 314 20318 accumulated and released in controlled baiches . and regular cleaning of the grit chamber and primary units is being carried
out to address increased settling under low-flow conditions ’

59 HBangana STP Bangana 04 - NA ((/O Scheme is in Progress).
STP Zone C and Only one acration basin is being operated, intermittent aeration is being adopted as per provision, inflow is being
D Chander lok  |0.65 0.24 accumulated and released in controlled batches . and regular cleaning of the grit chamber and primary units is being carried
Colony out to address increased setiling under low-flow conditions

i (R
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Name of < —’
Sr. Installed treatment | Utilisation : ’ 4 ; .

! if U i ils w sto U t fthe S i i
Name of ULB|Operational capacity (MLD) capacity (MLD) Details with regards to Upgradation of the STP to make it functional to run them at optimum level

SThs
| 2 3 4 5 6
STP Zone A&B Only one acration hasin is being operated, intermittent acration js being adopted as per provision, inflow is being
R '( o 253 0.58 accumulated and released in controlled batches . and regular cleaning of the grit chamber and primary units is being carried
e out o address increased settling under low-flow cond ilions
, Only one aeration basin is being operated, intermittent aeration is being adopted as per provision, inflow is being
STP (Zone . . " : R e ’
ABAC) .75 02 acecumulated and released in controlled batches , and regular cleaning of the grit chamber and primary units is being carried
61 Mehatpur s out to address increased setiling under low-flow conditions
STP Zone E&F |13 NA (C/O Scheme is in Progress).
62 Santokgarh  |Santokgarh 2.5 0 NA (C/O Scheme is in Progress).

RN T Only one aeration basin is being operated, intermittent aeration is being adopted as per provision, inflow is being
| o 0.57 0.1 accumulated and released in controlled batches . and regular cleaning of the grit chamber and primary units is being carried
out to address increased settling under low-flow conditions

Chintuini-Zote Only one aeration basin is being operated, intermittent acration is being adopted as per provision, inflow is being
63 Bk 2’ A 201 0.2 accumulated and released in controlled batches » and regular cleaning of the grit chamber and primary units is being carried
out to address increased settling under low-flow conditions

T~ Only one acration basin is being operated, intermittent geration is being adopted as per provision, inflow is being
5 sl 249 0.2 accumulated and released in controlled batches < and regular cleaning of the grit chamber and primary units is being carried
3 out 1o address increased seftling under low-flosw conditions _J

6d Daulatpur No operational ST " _ Not Applicable
05 Tahliwal No operational ST - Not Applicable
66 Dhranmiput No operational ST Not Applicable
67 Sandhole No operational S1 Not Applicable
68 Baldwara No aperational §1 Not Applicable
64 Ihundutta No operational ST Not Applicable
70 Swarghat No operational ST Not Applicable
71 Barsar No aperational ST Not Applicable
72 Bhoranj No operational 81 Not Applicable

73 Bilaspur No operational §1 Not Applicable
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Ring Fence Account (JSV))

Arneyuse - T

Whether single

Date of opening

Plan of

S.NO Amount to be ring fenced dedicated account has Amount utilized S
i account utilization
been opened
1 2(a) 2(b) 3 4 5 6
Amount-Ring-fenced (Rs. in
Name of Division . L gkh (
: akhs) singly dedicated
1 ISV Division Mandi 550.00 account (copy of 550.0000
2 EE J5V Division Laggl 125.00 % 30-08-2023 125.0000 Fully utilised
= concurrence of HP

3 JSV Division Nahan 129.00 AC: offics exclosed) 129.0000
4 JSV Division Rajgarh 127.2500 i 127.2500
5 JSD Dharampur (SLN) 898.2625 898.2625

Total 1829.5125 1829.5125




Annexure IV(A)

Sr. No. Date of i
r. No STP Amount A Entity Status
L. .
STP Lalpani %31,87,500 07-01-2022 | SJPNL Not deposited
2. .
STP Summerhill %2,62,500 05-052022 | SIPNL Not deposited
3,
STP Malyana ¥69,50,000 07-05-2022 SJPNL Not deposited
.
STP Malyana 2 59.25,000 05-04-2024 | SIPNL Not deposited
5. Partial deposited: 1.58
STP Barga-I % 15,80,000 06-04-202
& | ISV lakh on 6.12.2025
6. Deposited on
ST -04-2
P Rohru Z 78,87,500 27-04-2024 ISV o s
: STP Lalpani 795,62,500 27-04-2024 SJPNL Not deposited
8. . o s e Deposited on
STP Jubbal % 44,60,000 03-03-2025 ISV deijampst
. STP North Disposal 231,17,000 18032025 | SIPNL Not deposited
W STP Summerhill 7 94,70,000 21-03-2025 | SIPNL Not deposited
kL STP Sundernagar % 12,00,000 23.07.2025 ISV | Deposited vis DD
e STP Jogindernagar 7 25,00,000 23.07.2025 JSV | Deposited 19.01,2026
13, 3 ;) Deposited on
STP Sarkaghat 2 5,60,000 23.07.2025 ISV i
1% STP Malyana 720,62,500 23.072025 | SIPNL Not deposited
& STP Lalpani 221,75.000 23.072025 | SIPNL Not deposited
ki STP Parwanoo ¥40,90,000 23.07.2025 JSV Deposited via DD
17. STP Raghunath ka 5 2 (V1 905 Deposited on
. . % 32,60,000 23.07.2025 ISV Sy
ited
H STP Khaliyar 2 38,20,000 23.072025 | ISV e
. ited
L2 STP Nalagarh 2 21,60,000 23.07.2025 ISV s
. D ited
e STP Rohru 2 33,50,000 23072005 | ISV g
& STP Dhalli %26.25.000 23072025 | SJPNL Not deposited
- artial deposited:
- STP Narkanda Z.9,09,000 29.08.2025 ISV ggf;{'aon T o e
o STP Zone-II, Hamirpur 22,14,625 9.09.2025 ISV Not deposited
@ SLE So i Zanos 7220938 15.09.2025 ISV Not deposited
11,Hamirpur
2. STP Zone-l11, Hamirpur Z2,14,625 15.09.2025 JSV Not deposited
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28, STE NIT (Ol 32,14,625 15.09.2025 ISV Not deposited
Hamirpur
a8, STP Sundernagar 28,64,813 17.09.2025 INY Not deposited
g STP Jogindernagar 210,41,563 17.09.2025 JSV Not deposited
A STP Sarkaghat 2 4,54,500 17.09.2025 ISV Not deposited
A STP Malyana % 16,80,703 18.09.2025 | SIPNL Not deposited
B STP Lalpani 23,11,438 19.09.2025 | SIPNL Not deposited
A STP Parwanoo 2 14,45,563 17.09.2025 ISV Not deposited
e STP Raghunath ka 2 8,08,000 17.09.2025 ISV Not deposited
Padhar
35 STP Khaliyar % 11,290,938 17.09.2025 ISV Not deposited
36. STP Nalagarh 26,94,375 17.09.2025 ISV Not deposited
- STP Rohru 7 16,88,594 17.09.2025 ISV Not deposited
3 STP Dhalli 214,99219 18.9.25 SIPNL Not deposited
40. 4 Deposited on
STP Jubbal 713,57,188 17.09.2025 ISV s pogiests
s STP Marhi % 12,24,625 25.9.25 ISV Not deposited
e STP Snowdon 722,01.484 9.10.2025 SIPNL Not deposited
43 STP Ghumarwin 23,66,125 4.10.25 ISV st

6.12.2025
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Annexure IV(B)

Chemical

S S S Biochemical s Fecal Coliform Total
e Name of STP HEHPTRE pH | Oxygen Demand e 1 . Suspended Compliance Status
No. Date 7 Demand (MPN/100ml) -
(mg/l) Solid (mg/l)
(mg/l)
g frrummBea hleoulots | e o | i 2.8 30 540 12 Compliant
dry nallah)
: 3255’”‘" ety 20.01.2026 | 8.11 12 70 49 25 sompliant
3 Chamba -STP Barga -1 07.01.2026 | 7.99 34.3 115 110 38 Non Compliant
4 Chamba -STP Barga-2 07.01.2026 | 8.95 433 163 - 128 Non Compliant
5 Chamba -STP at Bhagot 07.01.2026 | 7.16 29.8 80 1300 48 Non Compliant
6 Chamba-STP at Karian 12.01.2026 | 7.24 94.4 230 790 112 Neon Compliant
7 Hamirpur Town-Zone No. | 31-01-2026 | 7.29 20 100 110 2 Compliant
8 Hamirpur Town -Zone No. Il | 31-01-2026 | 7.68 12 110 70 42 Compliant
9 Hamirpur Town- Zone No. I | 31-01-2026 | 7.84 54 60 40 29 Compliant
10 Hamirpur- STP Ward No. 11 31-01-2026 | 7.12 26 180 140 74 Compliant
11 Nadaun/ Nagarda Nr Hospital | 08-01-2026 | 8.32 24 180 140 68 Compliant
Sewerage scheme to Sujanpur
12 Town(Zone 1) Near HPSER 08-01-2026 | 8.39 3.4 40 29 BDL Compliant
sub Station Sujanpur
Sewerage scheme to Sujanpur ;
13 Town(Zone II) Near Govt ITI | 08-01-2026 | 8.08 22 110 140 63 Compliant
Doli Sujanpur
Nurpur- On the left bank of . Sint
ai Jabber Khad near Bodh 16.01.2026 | 8.33 5.34 30 210 16 Complian
i |oEmTeemee e | e | 6.74 30 490 7 Compliant
16 Ja\\-'alamulfhi- Near Petrol 24.01 2026 8 434 40 230 9 Compliant
Pump Ganju Bag
17 Dharamshala- Chellian 05.01.2026 | 7.73 11.65 19.2 790 548 Compliant
18 Dharamshala -Old Charri Road | 03.01.2026 | 7.37 3.34 10 790 4.3 Compliant
19 Dharamshala -Ramnagar 06.01.2026 | 6.75 5.36 10 2400 6 Not compliant
20 Dharamshala- Bhagsu 03.01.2026 | 7.49 3.34 10 790 7.3 Compliant
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- Chemical
emica
: Biochemical = ; Total
i Name of STP Supling pH | Oxygen Demand Oxygen Feca)[ fColterm Suspended Compliance Status
No. Date (mg/l) Demand (MPN/100ml) Solid (mg/l)
(mg/T)
21 Dhammshz_l[a- Chellian Near 06.01.2026 | 7.45 1.86 10 1700 38 Not compliant
Nag Mandir
2 Dharamshala-Mela ground 06.01.2026 | 8.64 266 50 <1.8 77 Compliant
Gamru
23 Nagrotzt (village Tharu near 03.01.2026 | 7.35 3.54 40 1100 7 Not compliant
Baner Khad)
Tanda-Right side bank of 3
24 Baner Khad at Dr. RPGMG 03.01.2026 | 7.69 3.34 10 56 0.3 compliant
Tanda
g5 | hme OLE Tl | e { s un 25.6 70 700 84 Compliant
Senior Sec. School Kangra
2 Kangra-STP Zone -II Near 03.01.2026 | 7.2 4.04 10 1300 20 Not compliant
Bye pass Kangra
27 Kangra- STP Zone -111 Old 03.01.2026 | 7.3 20.35 50 940 32 Compliant
Kangra near Fort
Palampur- Left Bank of Bihral 1% Compliant
= Khad Bear Insp. Hut Palampur 17012026 17.56 e o o .
29 | Kullu Town- Lanka Bekar 22.01.2026 | 6.61 5 50 <1.8 16 Compliant
30 | Kullu Town-Bhootnath 22.01.2026 | 7.03 4 50 2 12 Compliant
31 | Kullu Town-Badah 22.01.2026 | 7.2 55 240 540 64 Non-Compliant
Manali-Near Police Station = < 38 Compliant
| Manali (182 t03.00 ML)y | 07-01:2026 | 7.93 19 " o . J
33 | Bhunter -Mela Ground 22.01.2026 | 7.61 6 50 <18 1§ Compliant
34 | Bhunter- Sarabai 17.01.2026 | 7.37 36 160 49 67 Compliant
35 | Bhunter- Jarad 17.01.2026 | 7.51 16 100 <18 31 Sapplistit
36 Jog_indemagar-\/il!age 17.01.2026 | 6.85 14 70 140 38 Compliant
Majahrnoo
37 Mandi —Raghunath ka Padhar | 31.01.2026 7.6 85 290 <1.8 134 Non-Complying
38 | Mandi- Khaliyar 31.01.2026 | 8.24 60 300 <1.8 134 Non Complying
39 Sundernagar (Chandpur) 06.01.2026 | 7.53 6 42 130 8 Compliant
| 40 | Sarkaghat-Paplog Zone B 09.01.2026 | 7.93 2 12 1.8 14 Compliant
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Biochemical Chemil Total
. i i Fecal Coliform .
;‘; Name of STP Ss;';fl[':“g pH | Oxygen Demand Se"r:agf:l (;;;Nll{}lﬂ':nl} Su§pendcd Compliance Status
(mg/l) Selid (mg/1)
(mg/)
41 Sarkaghat-Barchhwar Zone-C | 09.01.2026 7.93 38 140 1.8 68 Non- Compliant
42 | Rampur-Khopri 05.01.2026 | 7.93 8.2 84 <1.8 24 Compliant
43 Rampur-Chuhabag 05.01.2026 | 8.02 4.4 60 <1.8 14 Compliant
44 Rohru- Near Radha Swami 05-01-2026 | 7.42 1.5 38 <1.8 35 Compliant
Petrol Pump
Jubbal- Below 22 KV Sub- :
45 Station HPSEB Jubbal 03-01-2026 | 9.3 12 124 <1.8 90 Non-Compliant
Ghunglidhar (Kanhol) .
46 Kotkhai Town - Zone II 03-01-2026 | 7.42 4 44 24 11 Compliant
47 | Kotkhai Town - Zone III 03-01-2026 | 7.7 5.4 36 33 3 Compliant
48 Narkanda 21.01.2026 | 8.31 14 140 <l.8 50 Compliant
49 Theog - = - - - - Sample not collected
50 Sunni 02-01-2026 | 7.48 58 188 47 77 Non-Compliant
51 I'zf“““; Sebilb-Zons-10ev T 40 51 006 | 225 35 205 2700 87.5 Non-Compliant
agar
52 gaonta) Sahib-Zone -II (Main 22012026 | 7.43 9 50 220 14.1 Compliant
azar
53 Paonta Sahib-Zone —II| 22012026 | 7.47 66 90 920 152 Compliant
(Jambu Ka Khalla )
Sample could not be
54 Solan, Shamti collected.
55 | Parwanoo 03.1.2026 | 7.29 4.8 68 33 L Compliant
56 Arki Town 01.01.2026 | 7.55 16 116 >1600 52 Non-Compliant
57 | Nalagarh Town-Mandiyapur 21.01.2026 | 8.44 BDL 32 7.8 6 Compliant
58 g(::a CDhandarlok Colony for 30.01.2026 | 8.19 BDL oy 27 BDL Compliant
ne
59 | Una- Rampur for Zone A&B | 30.01.2026 | 8.32 BDL - 11 9 Compliant
gp | MOMPE-ZoneAREE- T o0 gios | ki 32 - 43 2] Compliant
Basdhera :
6l Gagret 28.01.2026 | 7.76 BDL -- 40 BDL Compliant
62 Chowari 13.01.2026 | 7.7 6.64 30 220 33 Compliant
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Biochemical Chambial Total
Sr. ; ; ) : ;
N 2 Name of STP Sam‘p[mg pH | Oxygen Demand e s Feeal Colliform Suspended Compliance Status
0. Date (mg/l) Demand (MPN/100ml) Solid (mg/l)
(mg/l)
63 Rewalser (Chalahar) 9.01.2025 | 7.53 200 390 >1600 200 non-complying
64 Chamba-Parel - 5 - - - - Non operational
[nspected on date
02.12.2025 and it was
found that STP not in
operation and treatment
process had not been
initiated. Due to this
65 Dalhousie - ] - - - - sample could not be
collected. Directions
have been issued to ISV
for operating the STP at
the earliest. Compliance
pending from JSV
Dalhousie
Rural Area
66 Bharmour- Hadsar - & - - - - Sample not collected
67 Marhi-Manali : = m % ¥ ¥ Not collected du? to
snow bouond region.
68 Sandhole Phase -1 - - - - - - Sample not collected
69 R/Peo -Sarbo 05.01.2026 | 7.54 37.5 124 <1.8 67 Non-Compliant
70 Jakhri 05.01.2026 | 7.64 27 156 <1.8 63 Compliant
71 Kunihar 01.01.2026 | 7.4 L8 132 >1600 60 Non-Compliant
72 Chintpurni Zone | 28.01.2026 | 8.04 3.8 - 49 15 Compliant
Shimla City
Sanjauli Malyana (Below i
1 Malyana Bus Stand) 17-01-2026 | 7.76 3.2 24 47 6 Compliant
3 Dhalli 17-01-2026 | 8.08 7.6 32 70 8 Compliant
North Disposal, Shimla i
S (Golcha) 27-01-2026 | 7.51 13 48 <1.8 19 Compliant
6 Snowdon (Bermu) 27-01-2026 | 9.59 14.8 52 <1.8 86 Non-Compliant
7 Lalpani near Badagaon 17-01-2026 | 7.02 2 60 <1.8 17 Compliant




854

5 ) Chemical
Samplin Horhaio Oxyge Fecal Colifor Lol
Name of STP e o pH | Oxygen Demand v : peanbhis Suspended Compliance Status
Date . (mgl) Demand (MPN/100ml) Solid (mg/l)
(mg/l)
Summer Hill (Below Andri) 27-01-2026 | 9.28 11.5 92 33 62 Non-Compliant
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Annexure IV (C)

DSJ; Name Consent validity Remarks for consent if any
1 Sh. Naina Devi Ji (Kola Toba dry nallah) 31-03-2026 Valid Consent to operate
2 Ghumarwin (Bajohra MC ward) 31-03-2026 Valid Consent to operate
3 Chamba -STP Barga -1 31-03-2021 Applied for the renewal consent to aperate
4 Chamba -STP Barga-2 31-03-2026 Valid Consent to operate
5 Chamba -STP at Bhagot 31-03-2024 Applied for the renewal consent to operate
6 Chamba-STP at Karian 31-03-2027 Valid Consent to operate
7 Hamirpur Town-Zone No. | 31-03-2030 Valid Consent to operate
8 Hamirpur Town -Zone No. [I 31-03-2030 Valid Consent to operate
9 Hamirpur Town- Zone No. [I] 31-03-2030 Valid Consent to operate
10 | Hamirpur- STP Ward No. 11 - CTO applied, under process
11 | Nadaun/ Nagarda Nr Hospital 31-03-2030 Valid Consent to operate
Sewerage scheme to Sujanpur Town(Zone 1) Near Valid Consent to operate
= HPSEB sub Station Sujanpur i
13 Scwerage sgheme to Sujanpur Town(Zone I1) Near Govt 31-03-2028 Valid Consent to operate
ITI Doli Sujanpur
14 | Nurpur- On the left bank of Jabber Khad near Bodh 31-03-2021 o e e e
{Rejected)
Applied RCTO 2021-22 to 2025-26 and
IS5 | Dehra- Near Shamshan Ghat Dehra 31-03-2021 (Rejected) notice issued for apply on dated
03.02.2022, 18.08.22, 01.11.2022, 31.01.2023
16 | Jawalamukhi- Near Petrol Pump Ganju Bag 31-03-2028 Valid Consent to operate
17 Dharamshala- Chellian 31-03-2028 Valid Consent to operate
18 Dharamshala -Old Charri Road 31-03-2026 Valid Consent to operate
19 | Dharamshala -Ramnagar 19-01-2026 Valid Consent to operate
20 | Dharamshala- Bhagsu 19-01-2026 Valid Consent to operate
21 Dharamshala- Chellian Near Nag Mandir 04-01-2026 Valid Consent to operate
22 Dharamshala-Mela ground Gamru 31-03-2026 Valid Consent to operate
23 | Nagrota (village Tharu near Baner Khad) 31-03-2028 Valid Consent to operate
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Tanda-Right side bank of Baner Khad at Dr. RP.GMG

Valid Consent to operate

24 Tanda 31-03-2028

25 Kangra- STP Zone - Near Senior Sec. School Kangra 31-03-2028 Valid Consent to operate

26 Kangra-STP Zone -1I Near Bye pass Kangra 31-03-2026 Valid Consent to operate

27 Kangra- STP Zone -111 Old Kangra near Fort 31-03-2028 Valid Consent to operate
RCTO 2021-22 to 2025-26 and CTE Expansion

28 PPE:EE:SE; Left Bank of Bihral Khad Bear . Bt 31-03-2021 (Under process) notice issued for apply on dated
09.06.2022, 23.08.22, 11.01.2023, 27.04.2024

29 Kullu Town- Lanka Bekar 31-03-2026 Valid Consent to operate

30 Kullu Town-Bhootnath 31-03-2026 Valid Consent to operate
Further unit has applied for RCTO vide
application no. 17154239 dated 16.10.2025 for
STP=0.38 MLD for Renewal Date From :
01/04/2021 to 31/03/2026, but application

31 Kullu Town-Badah 31-03-2021 rejected in view of non submission of compliance
of the query.
The Regional Office has been issued the Show
Cause Notice to the unit vide letter no. 1362 dated
17.08.2024 with directions to apply for renewal of
consent of the State Board.

32 Manali-Near Police Station Manali (1.82 to 3.00 MLD) 31-03-2022
Further unit has applied for RCTO vide application
no. 17195605 dated 16.10.2025 for Sewage
Treatment Plant = {]99 MLD for Renewal Date
From 01/04/2021

33 Bhuinter -Mela Ground 31-03-2021 Renewal Date To : JIKOJKZOZ‘S and application is

under process. The Regional Office has been
issued the Show Cause Notice vide letter no. 4803-
5079 dated 19.01.2023, 6001-6204 dated
22.03.2023 with directions to apply for the consent
of the State Board.
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Further unit has applied for RCTO vide application
no. 16948181 dated 14.10.2025 for Sewage
Treatment Plant = 0.46 MLD for Renewal Date
From : 01/04/2021
e Renewal Date To : 31/03/2026 and application is
| Blitn Sarabya Heuan under process. The Regional Office has been
issued the Show Cause Notice vide letter no. 4803-
5079 dated 19.01.2023, 6001-6204 dated
22.03.2023 with directions to apply for the consent
of the State Board.
Further unit has applied for RCTO vide application
no. 17196817 dated 16.10.2025 for STP= 0.87
MLD for Renewal Date From : 01/04/2021
Renewal Date To : 31/03/2026 and application is
35 | Bhunter- Jarad 31-03-2021 under process. The Regional Office has been
issued the Show Cause Notice vide letter no. 4803-
5079  dated 19.01.2023, 6001,6204 dated
22.03.2023 with directions to apply for the consent
of the State Board.
36 | Jogindernagar-Village Majahrnoo 31-03-2025 SOk G Eppiied D Rasewal of Conset o
Operate same is under process.
37 | Mandi —Raghunath ka Padhar 31-03-2026 Unit has applied for CTE-expansion and same is
under process.
38 | Mandi- Khaliyar 31-03-2026 MGk Conien B e
39 Sundernagar (Chandpur) 31-03-2027 Valid Consent to operate
40 Sarkaghat-Paplog Zone B 31-03-2026 Valid Consent to operate
41 Sarkaghat-Barchhwar Zone-C 31-03-2026 Valid Consent to operate
42 Rampur-Khopri 31-03-2026 Valid Consent to operate
43 | Rampur-Chuhabag 31-03-2026 Valid Consent to operate
L 44 Rohru- Near Radha Swami Petrol Pump 31-03-2026 Valid Consent to operate
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Jubbal- Below 22 KV Sub-Station HPSEB Jubbal

Valid Consent to operate

& Ghunglidhar (Kanhol) i
Further applied upto 31.03.2026 i.e. under process

46 | Kotkhai Town - Zone II 31-03-2023 rejected. Show Cause Notice Issued vide letter No.
2946 dated 29-03-2(25
Applied for Consentto Establish i.e. under process

47 | Kotkhai Town - Zone III NA rejected. Show Causz Notice Issued vide letter No.
2946 dated 29-03-2025

48 Narkanda 31-03-2026 Valid Consent to operate

49 Theog 31-03-2026 Valid Consent to operate

50 Sunni 31-03-2026 Valid Consent to operate
Latest SCN issued vide letter no. 4709-12, dated

51 Paonta Sahib -Zone - [ (Devi Nagar) 31-03-2022 06.01.2025, letter no 146-49 dated 22.04.2025&
letter no 2443-45 dated 20.09.2025
Latest SCN issued vide letter no. 4709-12, dated

52 Paonta Sahib-Zone -1 (Main Bazar ) 31-03-2022 06.01.2025 | letter no 146-49 dated 22.04.2025&
letter no 2443-45 dated 20.09.2025

53 Paonta Sahib-Zone —I1I (Jambu Ka Khalla ) 31-03-2026 Valid Consent to operate

54 Solan, Shamti 31-03-2022 Unit has applied for Renewal of Consent to
Operate same is under process.

55 Parwanoo 31-03-2025 Valid Consent to operate

56 Arki Town 31-03-2030 Valid Consent to operate

57 Baddi Town-Kenduwal 31-03-2030 Valid Consent to operate

58 | Nalagarh Town-Mandiyapur 31-03-2026 Valid Consent to operate

59 Una- Chandarlok Colony for Zone D 31-03-2027 Valid Consent to operate

60 Una- Rampur for Zone A&B 31-03-2027 Valid Consent to operate

61 Mehatpur- Zone A.B & C -Basdhera - CTE-fresh granted till 31-03-2026

62 Gagret 31-03-2026 Valid Consent to operate

63 Chowari 31-03-2026 Valid Consent to operate

64 Rewalser (Chalahar) 31-03-2025 The unit has applied for CTO-Renewal but

rejected online for clarification
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65 | Chamba-Parel - The unit has applied for CTO fresh but the
application was returned.

66 Dalhousie 31-03-2026 Valid Consent to operate

67 Sanjauli Malyana (Below Malyana Bus Stand) 31-03-2029 Valid Consent to operate

68 Dhalli 31-03-2029 Valid Consent to operate

69 | North Disposal, Shimla (Golcha) 31-03-2029 Valid Consent to operate

70 Snowdon (Bermu) 31-03-2029 Valid Consent to operate

71 Lalpani near Badagaon 31-03-2029 Valid Consent to operate b

72 | Summer Hill (Below Andri) 31-03-2029 Valid Consent to operate
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f‘ 3 H.P. STATE POLLUTION CONTROL BOARD
“Him Parivesh™ Phase-III. New Shimla-171009 (H.P)

Phone: 0177 2673766. 2673274 email: mshppebi@gmail .com

HPSPCB/Misc STP/2020 c_? 19 ’__ C{S Dated[o ’ G fﬂOQS
To

HISPCI

The Engineer in Chief,
Jal Shakti Vibhag,
Shimla

The Managing Director,
Shimla Jal Prabandhan Nigam Ltd. (SJPNL),
Shimla, Himachal Pradesh

Sub:- Violation of Sewage treatment Plant discharge norms and non-
compliance of Hon’ble NGT orders -reg.

Sir

As you are aware that there are 73 number of Sewage Treatment Plant
(STPs) operational in the State. As per the results for the month of June-25, 20
number of STPs were not meeting the norms (copy of the compliance status
enclosed as Annexure- }) as a result untreated sewage is finding its way into river
bodies.

It is imperative that all STPs strictly comply with the discharge standards
stipulated by MoEF & CC and the Hon'ble NGT vide order OA No. 1069 of 2018
(copy of order enclosed). The adherence to these norms is non-negotiable and
immediate corrective actions must be taken in cases of non-compliance to prevent
environmental harm. Also, the compliance status of the STPs is under active
monitoring by the Hon'ble NGT and the Central Monitoring Committee established
by NGT.

Further in order to prevent any potential contamination of water sources and
to avoid direct contact between the public and treated sewage water, it shall be
mandatory for the STP to either recycle or reuse the treated sewage or,
alternatively, relocate the outlet of the STP to a suitable location, especially where
the discharge from any STP is located in proximity to water supply schemes or
inhabited areas,

It is to also directed that The Environmental Compensation (EC) penalties
levied on non-compliant STPs shall be deposited promptly (the detail of the
Environmental Compensation imposed is enclosed as Annexure -If). The status of
these penalties is under active monitoring by the Hon'ble NGT and the non-
payment of these penalties will be treated as a violation of the orders passed by

the Hon'ble NGT.

Further with regard to the representations made by individual STPs
requesting a waiver of the Environmental Compensation (EC) imposed. it ia atated
that the EC has been levied in accordance with the violations committed by the
respective STPs, as per the methodology prescribed by the Hon'ble NGT in OA
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No. 5983 of 2017. These violations have posed a substantial risk to the environment
and public health at large. Consequently, the ECs cannot be waived. Any EC
imposed, the appeal must be submitted to the Chief Secretary (CS), Government

of Himachal Pradesh, who is the designated as "Appellate Authority” for such
matters.

Furthermore, in accordance with the directions issued by CPCB and in
fulfilment of regulatory obligations, it is hereby directed that all STPs install Online
Continuous Effluent Monitoring Systems (OCEMS) at their outlets. The CEMS
must be linked with both the State Pollution Control Board and the Central
Pollution Control Board servers to ensure real-time monitoring and data
transmission for continuous regulatory oversight. The list of STPs currently
connected to the server of State Board is enclosed for ready reference as
Annexure -lll.

Further it has been observed that many STPs operational in the State are
running without a valid Consent of the State Board. As per the regulation under
Water Act, 1974 and the directives given by Hon'ble NGT & revised Categorization
of Industries notified by CPCB, all operational STPs must obtain consent from
State Board under the “Blue category”.

Furthermore, in accordance with the provisions governing the monitoring of
sewage effluent quality, it is required to remit the sample testing charges for STP
samples tested by the State Pollution Control Board. Thus, necessary directions
must be issued to concerned to deposit the pending Sample Testing Charges to
the State Board.

Therefore, you are requested to intervene in the matter and ensure that
STPs comply with the directions stated above. It may be noted that in view of
violation / non-compliance, State Board shall initiate action including imposing
Environment Compensation and action under Environment (Protection) Act, 1986
and Water (Prevention and Control of Pollution) Act, 1974.

Yours faithfully
Encls. As mentioned above (via email)

Joo (g

(Y Member Secretary
HPSPCB

Copy to ™

1. Chairman, Himachal State Pollution Control Board, Shimla for kind
information please ik .
2. Pr. Secretary (Urban Development) to GoHP for kind information please.

3. Secretary (Jal Shakti) to GoHP for kind information please.

b 8

-

Mambar Qacrcf::ry

HPSPCB



ANNEX-IN(D)

Non-Complying STPs in the month of June-25 as per MoEF Norms

Sr. No. Location PH |BOD|COD| FC |TSS
1 |Marhi-Manali 6.2 | 850 | 1496 (>1600| 580
2  [Narkanda 7.4 (310 | 5392 | 47 |400
3 |Rohru- Near Radha Swami Petrol Pump 7.2 225 1532 | 11 |230
4  |Rampur-Chuhabag 6.9 | 130 | 340 | 140 | 283
5 |Chamba -STP at Bhagot a1 | 108 540 |250
6  |Jakhri 6.7] 94 | 2041 X7 [160
7  |Jogindernagar-Village Majahrnoo 68| 52 | 236 |>1600( 148
g Jl:lbbal-_BClOW ?2 KV Sub-Station HPSEB Jubbal 56| a6 | 260 | <1.8 | 128

Ghunglidhar (Kanhol)
9  |Bhunter- Sarabai 7.9 43 - 280 | 108
[0 |Una- Chandarlok Colony for Zone D 7.8 | 40 540 | 83
11 |Chamba -STP Barga -1 76 | 206 1600 | 36
12 [Mandi-Raghunath ka Padhar 66| 15 | 84 | 544 [110
13 [Solan, Shamti 7 1| =) ) - 130
14 |Kangra- STP Zone -I Near Senior Sec. School Kangra a8 1125 1600 | 3.2
15  |Nurpur- On the left bank of Jabber Khad near Bodh 921 123 1600 | 5.2
16 [Nagrota (village Tharu near Baner Khad) 74| 12 1600 | 1.1
{7 |Kangra-STP Zone -1l Near Bye pass Kangra 7.4 (108 1600 | 2.1
18 [Sanjauli-Malyana 63 3.8 | 40 | <1.8 | 55
19 |Hamirpur Town -Zone No. Il 84| 34 L3 | 252
20  |Summer Hill (Below Andri) 9,1 2 A i Al E S
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863 EC imposed
‘Sr. STP Amount . Datent Violation Period Status
| I imposition
1. | STP Lalpani ¥31,87,500 | 07-01-2022 |16.03.2020 to 23.06.2020 and | Not deposited
22.10.2020 to 27.03.2021
2. | STP Summerhill £2,62,500 05-05-2022 | 27.08.2021 to 16.09.2021 Not deposited
3. | STP Malyana 2 69,50,000 | 07-05-2022 | 11.10.2019 to 31.01.2022 Not deposited
4. | STP Malyana < 59,25,000 5-04-2024 | 10.02.2022 to 30.05.2023 Not deposited
3. STP Barga-] T 15,80,000 6-04-2024 26.05.2023 to 26.09.2023 (92 days) & | Not deposited
10.10.2023 to 15.12023 (66 days)
6. STP Rohru 378,87,500 27-04-2024 | 12.02.2021 to 8.04.2021, 28.10.2021to | Not deposited
25.042022 and 21.09.2022 to
4.01.2023
o STP Lalpani %95,62,500 27-04-2024 | 27.03.2021 to 15.08.2022, 19.09.2022 | Not deposited
to 30.05.2023
8. STP Jubbal %44,60,000 03-03-2025 | 05.01.2023 to 08.03.2023, | Not deposited
05.04.2023 to 08.06.2023 and
| 20.09.2023 to 16.11.2023,
| 8.12.2023 10 10.01.2024, 9.04.2024
I to  03-05-2024, 14-06-2024 to
1.01.2025 (446 days
9. | STP North ¥31,17,000 18-03-2025 317 days Neot deposited
Disposal 28.01.2022-31.03.2022,
27.09.2022-29.11.2022,
16.01.2023-27.04.2023,
30.11.2023-30.01.2024,
30.05.2024- 28.06.2024
10. | STP Summerhill | ¥94,70,000 21-03-2025 | 28.01.2022- 30.03.2022, | Not deposited
27.04.2022-30.08.2022,
28.09.2022-29.01.2024 and
28.02.2024- 22.11.2024)
11, | 5TP %12,00,000 23.07.2025 | 27-10-23 to 05-12-23 and 09-04-24 | Not deposited
Sundernagar to 29-06-24 (120 days)
12. | 5TP ¥25,00,000 | 23.07.2025 | 30-12-23 to 01-08-24 and 26-11-24 | Not deposited
Jogindernagar to 31-12-24 (250 days).
13. | STP Sarkaghat ¥5,60,000 | 23.07.2025 | 29-08-24 to 24-10-24 (56 days) Not deposited
14. | STP Malyana ¥20,62,500 | 23.07.2025 | 08-04-24 to 15-05-24, 29-05-24 1o | Not deposited
13-08-24 and 25-10-24 to 16-12-24
(165 days) 5
15. | STP Lalpani X21,75,000 | 23.07.2025 | 08-04-24 10 30-07-24 and 14-08-24 | Not deposited
to 14-10-2024 (174 days)
16. | STP Parwanoo ¥40,90,000 | 23.07.2025 |31.10.2023 to 13.12.2024 (409 | Not deposited
days)
I7. | STP Raghunath | ¥32,60,000 | 23.07.2025 |05.12.2023 to 26.10.2024 (326 | Nol deposited
ka Padhar days)
18. | STP Khaliyar ¥38,20,000 | 23.07.2025 | 26.10.2023 to 15.02.2024, | Not deposited
11.03.2024 to 31.08.2024 and
25.09,2024 to 31.12.2024 (382
o Y i
19. | STP Nalagarh 221,60,000 | 23.07.2025 | 31-01-24 10 30-04-24, 27-05-24 to | Not deposited
30-08-24 and 31-12-24 to 31-01-25
! (216 days) 3
20. | STP BBMB 326,00,000 | 23.07.2025 | from 03-01-24 to 23-07-24 and 29- | Nol deposited
Sundernagar 08-24 to 26-10-24 4 (260 days)




[ 21. T STP Rohru X33,50,000 | 23.07.2025 | 09-04-24 to 02-01-25 (268 days) | Not deposited
| 22| STP Dhalli 226,25,000 | 23.07.2025 |25-04-24 to 15-06-24, 26-07-24 to | Not deposited |
Rl 14-10-24, 26-10-24 t0 16-12-24 and
30-12-24 t0 27-01-25 (210 days)
27 | STP Narkanda 39,09,000 29.08.2025 | 29.03.2025 to 20.08.20 (144 days) | Not deposited |
" Total 38,28,04,500

864
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Anneswie-N

Ring Fence Account (JSV))

Annexure-V

Whether single Dt ; Plan of
SL. No Amount to be ring fenced dedicated account P Amount utilized ok
account utilization
has been opened
1 2(a) 2(b) 3 4 5 6
Nagieof Division Amount.-ng-fenced (Rs.
in Lakhs) singly dedicated
1 JSV Division Mandi 550.00 account (copy of 550.0000 T
8/30/2023 it 11 1
2 EE JSV Division Laggi 125.00 concurrence of HP oY 195.0000 Fully utilised
3 JSV Division Nahan 129.00 AG office enclosed) 129.0000
1 JSV Division Rajgarh 127.2500 127.2500
5 JSD Dharampur (SLN) 898.2625 898.2625
Total 1829.5125 1829.5125
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& T 3
pon—TL ¢
l . .
" Solid Waste Management in the State
¥y} Waste |(3) Composition| (4) Waste (5) Waste : o ot
Final destinat rted
Name of ULB | Generatio of Waste collected | Transported e ma;c:;tzf i s
TPD
51. No ma
Biodegradab Dry/
le Recyclable bt
SHIMLA
1 M Corp. Shimla 93.93 36.29 52.33 5.31 93.93 93.93 Waste to Energy Plant Bharyal
P ing Plant N 1
2 NP Chopal 0.72 0.40 0.29 0.04 0.72 0.72 hpsedeing T New gy
Chopal
3 NP Jubbal 0.40 0.23 015 0.03 0.40 0.40 04
ing Plant Near old b
4 NP Kotkhai 0.46 0.26 0.19 0.02 0.46 0.46 ke s s e
stand
ssing plant R d
5 NP Narkanda 0.50 0.25° 0.23 0.02 0.50 0.50 Bieonag i ;‘H i o
ing C
6 MC Rampur 4.05 2.23 1.62 0.20 4.05 4.05 FROUIGINE FOCIPIR EREE G
Sadan in ward no. 4
Processing Site Near new bus
2
7 MC Rohroo 2.98 1.64 1.19 015 2.98 2.98 qin (N N S
8 NP Sunni 1.01 0.56 0.40 0.05 1.01 1.01 SWM Site Near new ITI Sunni
. e
9 MC Theog 1.70 0.93 0.68 0.08 1.70 1.70 Frosssing ik el ughs
Rampur Road
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Tamporary site near bus stand

10 s+ NP Chirgaon 1.01 0.56 0.41 0.04 1.01 1.01 O T
11 NP Nerwa 0.66 0.37 0.27 0.03 0.66 0.66 i TR
Panchayat Nerwa
CHAMBA
12 MC Chamba 8.38 4.61 3.35 0.42 8.38 8.38 Processing site Maredi
i3 MC Dalhousie 4.55 2.50 1.82 0.23 4.55 4.55 Processing site Dalhousie
14 NP Chowari 1.47 0.81 0.59 0.07 1.47 1.47 Processing site Chowari
KULLU
15 MC Manali 4.81 2.64 1.92 0.25 4.81 4.81 SWM plant Rangri, Manali
16 MC Kullu 7.83 4.31 313 0.39 7.83 7.83 MREF site, Sarwari, Kullu
17 NP Bhuntar 1.75 0.96 0.70 0.79 1.75 1.75 i i
Bhuntar
18 NP Banjar 0.55 0.30 0.22 0.03 0.55 0.55 Temporary Site
19 NP Nirmand 0.61 0.34 0.24 0.03 0.61 0.61 Temporary site
SIRMAUR
20 NP Rajgrah 1.20 0.66 0.48 0.06 1.20 1.20 SWM Plant NP Rajgrah
Waste processing work has
been outsourced to M/s Suntan
life. Currently Wet waste is
being processed Bio-
21 Nah 12.22 : . : :
a én 6.72 489 0.61 12.22 12.22 Methanation (Through
contractor M/s Suntan Life)

Plant Capacity: 200 Tpd
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Waste processing work has
been outsourced to M/s Suntan
life, Currently Wet waste is

g being processed Bio-
22 | MC Paonta Sahib| 14.50 5.77 7.90 0.83 14.50 14.50 Methanstion (Through
contractor M/s Suntan Life)
Plant Capacity: 200 Tpd
MANDI —
' Village - Chalargh Tehsil
indernagar near Machyal
23 ind : Y ; ; Jogin g y
Jogindernagar 2.08 1.15 0.83 0.10 2.08 2.08 Temple District Mandi, Outside
MC boundary
24 Karsog 1.02 0.56 0.41 0.05 1.02 1. | e LR R e
, Karsog
Near Manali Chandigarh
25 Mandi 17.64 7.06 9.70 0.88 17.64 17.64 National Highway Village
Bindrawani District Mandi
Village - kansa Near Kansa
26 Nerchowk 3.33 1.83 1.33 0.17 3.33 3.33 Ground , Tehsil Balh District
Mandi
27 Rewalsar 1.31 0.72 0.52 0.07 1.31 1.31 Ward no 5 Near Bus stand ,
Rewalsar
28 Sarkaghat 217 1.20 0.87 011 217 017 Ward No 1, Lh:;: , Near Bagar
29 Sundernagar 951 5.23 3.80 0.48 951 951 Ward No 10, Chandpur near

Control Gate.

HAMIRPUR




869

SWMP Dugneri,
Wet waste sent to piggery farms
Nangal & Bio methaination

30 I;L?mi‘r 20.00 7.00 13.00 0.00 20.00 20.00 plant Jatwar Ambala, There are
o 68 Nos Composting pits also for
processing the wet waste. Dry
waste sent to Muzfarnagar,
SWM Site at Bajur Nalah Bhota
There are 3 Nos Composting
31 Nagar Panchayat 0.57 031 0.23 0.03 0.57 0.57 pits for processing the wet
Bhota waste.Dry waste sent to
Ultratech Cement plant Bagha
Distt. Solan
32 i o 250 1.38 1.00 0.13 2.50 2.50 SWM Site Nagrada
Council Nadaun 2 : : ; : : e Nagr
SWMP Dhar Bhageda, Wet
waste sent to Piggery farms
5 Jangalberi.There are 20 pits also
; 1 .
33 M COUIICil 2.90 1.60 1.16 0.15 2.90 2.90 for processing the wet waste.
Sujanpur Tihra
Dry waste sent to cement plant
Ultratech and Lamberdar GT
road Phillor
KANGRA
Municipal Dry Waste is sent priodically to
34 P 1.80 1.03 0.75 0.02 1.80 1.80 cement plant for disposal and E-

Council Dehra

Waste drive cconducted and 57
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wet waste is processed in an

35 /' |MLC Jawalamukhi|  2.09 115 0.84 0.10 2.09 2.09 OWC machine to produce
organic compost.
Municipal
36 Council Baijnath 7.68 4.22 3.07 0.39 7.68 7.68 SWM Site Burali Kothi
Paprola
Muanicipal SWM Plant near IHSDP Site
37 Corpoation 21.41 11.77 8.56 1.08 2141 21.41 and SWM site near HRTC
Dharamshala ' Workshop
ici : . WM si h,
38 i P O 1.91 1.39 0.16 346 3.46 SRR ail g TR
Council Jawali No. 9
39 Mur.uc:pal 5.92 .87 2,09 0.96 592 5.22 Ward No. 5 SWM Mission road
Council Kangra old Kangra
~ Municipal An hﬁé} £az beae? s1gn;c1 with
40 | Council Nagrota |  3.20 1.76 1.28 0.16 3.20 3.20 SRR Ty S
" processing, and the waste is sent
sl to the SWM site in Kangra.
Municipal : . :
41 : 4.43. 243 1.77 0.23 4.43 443 SWM site Chinwa Nurpur
Council Nurpur
Municipal
42 Corporation 11.00 6.05 4.40 0.55 11.00 11.00 SWM site AIMA Palampur
Palampur
An MoU has been signed with
i Nagar Panchayat 1.35 0.74 0.54 0.07 1.35 1.35 MC Kangra for wastc?
Shahpur processing, and the waste is sent

to the SWM site in Kangra.

SOLAN
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Arki

0.83

0.30

0.47

0.06

0.83

0.83

SWM Plant Arki

45

Baddi

35.00

19.25

14.00

1.75

35.00

35.00

Waste is being processed at M/s
JBR Waste to Compost plant
located at Village Kenduwal,
Baddi.

46

Nalagarh

6.00

3.30

2.40

0.30

6.00

6.00

Waste is being processed at M/s
JBR Waste to Compost plant
located at Village Kenduwal,

Baddi.

47

MC FParwanoo

6.00

3.30

240

0.30

6.00

6.00

Waste processing work has
been done by contractor M/S
Suntan Life w.e.f 22.01.2025.
The waste is transported to
contractor's facilities for
disposal after preliminary
segregation at SWM site of
Parwanoo at Setctor 5.
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Waste processing worlk has beer
outsourced to M/s Geron
Engineering Pvt. Ltd. Currently
Wet waste is being processed
through Bio- Methanation and
dry waste is managed by

48 Solan 22.50 12.38 9.00 1.13 22.50 22.50 segregating the resalable and
; recycling material which is
further sold to recycers and
scrap dealers by contractor and
RDF being sent to paper mills
and energy efficient plant for
disposal.
Currently waste being sent to
49 Kandaghat 1.20 0.66 0.48 0.06 1.20 1.20 MC Shimla Waste processing
plant.
BILASPUR
Municinal Dry waste is sending to Cement
50 s 5.33 2.93 2.13 0.27 5.33 5.33 Plant & Wet waste to Piggery
Council Bilaspur :
Farm Nangal Punjab
51 Ghumarwin 2.32 1.20 1.04 0.08 2.32 2.32 SWM site
52 Talai 1.59 0.86 0.67 0.06 1.59 1.59 SWM site
gl s, i Segregation Site (Municipal
53 |Shr D 2.1 . . . : . = =
i naina Devi Ji 2 117 0.85 0.10 2.12 22 Conncil e MainA DR 1)
UNA
Municipal o :
54 10.50 6.80 3.31 0.39 10.50 10.50 SWM Site at Rampur Una

Corporation Una
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NP Daulatpur

55 4 ol 1.47 0.81 0.59 0.07 1.47 1.47 SWM site
56 NP Tahilwal 1.69 0.93 0.68 0.08 1.69 1.69 SWM site tahliwal (temporary)
57 NP Gagret 1.80 0.99 0.72 0.09 1.80 1.80 SWM site gagret
t ;
58 Mehatpur 3.90 215 1.56 0.19 3.90 3.90 MSW Site Santokhgarh
Basdehra
59 NP Amb 217 1.19 0.87 0.11 217 217 SWM site AMB
60  |ML.C, Santokhgarh| 3.95 217 1.58 0.20 3.95 3.95 SWM site
398.34 195.66 182.60 20.09 | 398.34 398.38
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Annexure VII

District-wise latest list of Urban Local Bodies in Himachal Pradesh

(as on 01.04.2025)
Sr. Name of ULB(s) | Population Area Estimated waste | Tons
No. (Sq. Km.) generation (Kg)
Distt. Bilaspur ;
Nagar Panchayat, 901.60 0.902
1 i R 2576 2.35
Nagar Panchayat, 973.00 0.973
2 Svearsat 2780 12.13
" Total:- 5356 14.48 1874.60 1.875
Distt. Chamba
3 | Nagar Panchayat, 1333.15 1.333
Bamiihet 3809 1.00
Total:~ 3809 1 1333.15 1.333
Distt. Hamirpur
4 Iéiagar Panchayat, 7130 10.58 2496.20 2.496
arsar
I
s Nagar l:-’anchayat, 3759 371 1315.65 1.316
Bhoranj
Total:- 10891 14.29 3.812
Distt. Kangra
6 Nagar Panchayat, 9083 5.80 3179.05 3.179
Nagrota-Surian
- Nagar Panchayat, 2323 187 813.05 0.813
Kotla
Nagar Panchayat, 704.55 0.705
8 Mo aotien 2013 419
Total:- 13419 14.95 4696.65 4,697
Distt. Mandi
858.55 0.859
9 Nagar Panchayat, 2453 458
Dharampur
i Efgfﬁﬁzﬂrknvnf 1151 0T 1872 an 1 873
i Ve 5. 1.616
1 Nagar Panchayat, 4617 579 1615.95
Baldwara
Total:- 11564 14.16 4047.40 4,047
Distt. Sirmour
12 Nagar Panchayat, 2028 0.02 709.80 0.709
Sangrah
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;
13 I\a.gall' Panchayat, 6545 119 2290.75 2291
Shillai
8573 1.21 . 3000.55 3.001
Distt. Solan
14 Nag.a.r Panchayat, 4079 191 1427.65 1.428
Kunihar
Total:- 4079 1.91 1427.65 1.428
Distt. Una
15 I];Iagar Panchayat, 2584 5.03 904.40 0.904
angana
Total:- 2584 5.03 904.40 0.904
Total (M. | 60275 67.03 21096.25 21.096

Corp,/MCs/NPs):-




Annexure VIII

Legacy Waste

4) Daily
1) Number a) Prjs)ent legacy 1 ;
of legacy Quantity dumitity waste 5) Quantification and utilization of 6) gap in legacy
. D of legacy : being out of Bioremediation and bio e
waste dump of legacy remediat d
sites waste waste‘ added as mining : cdiation an
reported (23.2.26 unprocesse time bound plan
ekl d waste
; Ru Inert
Digested ’
picherti] Plastics | bb and
er others
1. Baddi 161308.6 73950.0 0.0 59051.0 12653.8 8435.9 | Under progress
| Under progress /
2. | Dharamshala | 96555.0 38204.8 0.0 40771.7 | 10484.1 | - 1165.0 | to be cleared by
| June, 2026
| Retender
3. | Mandi 106068.0 | 25149.4 0.0 199550 | 236120 | - | sussyg | POMISHen given
by Pr. Sec UD on
10.2.26
Under progress /
4. | Manali 100994.0 | 25,980.6 0.0 55705.8 7967.1 - 4093.7 | to be cleared by
lan, 2026
Under progress /
5. Hamirpur 50000.0 5286.5 0.0 17885.4 4592.0 - | 22236.5 | to be cleared by
March, 2026
6. | Solan 75700.0 | 1135.1 0.0 15890.0 | 6813.5 | - | 35579.0 2;2/'5 sisaie 1%
7. | Kully 51337.0 0.0 NiL : : . R e
required)
8. Una / - - - - NiL/ Cleared in
50586.5 0.0 Nil 2026
9. | Chowari 3185.0 0.0 NiL 5 I ~ NiL/ Cleared in
2025
10. | Santoshgarh 23278.0 0.0 NiL : ; ! NiL/ Cleared in
2025
11. | Dalhousie 36.0 0.0 NiL : § y NiL/ Cleared in
2024
12. | Baijnath 45.0 0.0 NiL ; ! 3 Nil/ Cleared in
2024
13. CSunder Magar 4000 = a 2 * NIES Clesrad  $m
VAV L 2022
14. | Sarkaghat 200.0 0.0 NilL ; y . : NiL/ Cleared in
2022
15. | Bilaspur 6400.0 0.0 NiL | NiL/ Cleared in
X 2022
16. | Rewalsar 35.0 0.0 NiL NiL/ Cleared in

2022
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
(PRINCIPAL BENCH), NEW DELHI.

Original Application No. 606/2018
(In respect of State of Himachal Pradesh)

In the matter of: Compliance of Municipal Solid Waste Management

Rules, 2016 and other environmental issues.

AFFIDAVIT
I, Saurabh Jassal, S/o Sh. Sat Pal Jassal, aged about 33 years,

presently posted as Special Secretary (Urban Development) to the

Government of Himachal Pradesh, do hereby solemnly affirm and state on

oath as under : -

. That I am the Respondent in the present OA. No. 606/2018 in respect
of State of Himachal Pradesh and well conversant with the facts and
circumstances of the case. Therefore, I am competent to swear this

Affidavit.

o

[ state that I have read and understood the contents of accompanying
Six Monthly Progress Report which have been drafted under my
instructions. and I state that the facts stated therein ars true and carract
to the best of my knowledge and belief.

3. I state that the annexures anncxed to thc present Progress Report are

' true copies of their respective originals and form part of the record of

ATTESTED

Amnintrate
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bl

Special Secret Urban Development)
to the Gﬁw esh
Shimla Eﬁid

VERIFICATION

I, the above-named Deporent, do hereby verify that the
contents of the above Affidavit are true and correct. No part of it is

false and nothing material has been concealed there from.

Verified at Shiwle onthisthe (8™ day of Manal, 2026.

~ OpecialSac Eary Uxban Deveropmewr)

Hh

Sty T ENPraest
TED
ATTESTE
jistrate
E:'Sug\écll Shimia
onﬂwd .
1 ne oﬂ‘mo
is personally kn°"‘n Sh Kaighan Her
:::bezﬂ ‘de““ﬁ’dm,m me.
‘ww\ﬂn‘ »
who Executive Magistrate

H.P. Sect, Sz



